MINUTES OF MEETING No.11/19 OF NORMS COMMITTEE-I (DES-I SECTION) HELD
ON 20.12.2018

Trade to consider the applications under Duty Exemption / Remission Schemes (Chapter-4) of the
applicable Foreign Trade Policy and the Handbook of Procedures. The following Members of the
Committee were present in the meeting: -

SLNo | Name of the representatives & their Des;i gnation | Department T

1. Shri. K.K.Tiwari, Industrial Adviser DHI, Udyog Bhawan
2. Shri K.S.Sodhi, Asst. Director MSME, Nirman Bhawan

3. Shri V.C. Agarwal, Consultant (Tech-I1I) DGFT, Udyog Bhawan

Shri AlokDwivedi, Deputy DGFT DGFT, Udyog Bhawan
Sh. Moin Afaque, Asst. DGFT DGFT, Udyog Bhawan

The scanned copics uploaded are to be accepted. The U.O NO/O.M No of the scanned copy is
reflected in the minutes.

2. Wherever the committee has fixed norms, the RAs should allow inputs as per wastage norms
approved or as applicd whicheyer is less.

3. All applications/rcprcscntations/rcply to the Deficiency letters o, may be sent to NC-I at ¢-mail

address- ncl.dgft@nic.in | All firms are also requested to mail/send their present valid email
addresses so that correspondences can be made through email/ by Post.

CascNo. AR 163 | M/s Boysen “1«‘.Nd.b'f/é'o/oé()'20(’)1“3‘822@1‘1—671‘56""  Approved

—— | India Ltd. Utter S ~S;_I*M\‘__‘ B,
__ Meeting No.11 /19 Pradesh _RLA I‘\Iq04{?4/(_)4g/(_)g(_)2§/AM 16 Lic. No. and date
Date: 28.06.2018 Request for revision of norms 0510394521

ratified in Norms Committec Meeting No. 15/80-ALC2/2015 dated 27.10.2015 based upon the MSME

..1-



Committee ratified th)&);n’saag%.llows:

1. Per unit weight of S. No.1 and 2 of items of export may be mentioned as 0.265 kgs and 0.233
kgs respectively

2. Import may be allowed for 11066.55 kg with 11.11% wastage after affecting 1/3rd recovery for
scrap.

RA concerned may take further necessary action as per the decision of NC.

S.No.199
Casc No. A/R-178 | Mis. Donaldson 'iiQF)N&foI'/VS'o'/()5'(')/0'61Z(S?AM1'6/b15§.f"' Deterred
: India Filter | ———————— I
Meeting No. 11/19 Systems Put. RA.F.N0.05/23/040/()OO74/AM16 Lic. No. &

| date0510394576
dt.16.06.2015

Ltd., Gurgaon

Dated: 30.11.2018 “Request for fixation ofnorms

Decision: The committcc’:o-r;s;iagrégaé casc as pEr égéfxdé and noted that deficiency letter has been
issued to the firm on 28.1 1.2018 as per the querics raised by DIPP.

Casc is deferred.

S.No.200

Mis. Glovis HQF.No.0 1/80/050/00315/AM 16/DES.I | Deferred o
India Pvt. Ltd,, | —————— o157 o
Sriperumbudur, RAF.No.04/24/040/00124/AM16 Lic. No. &
TN e datc0410161029
Request for fixation of norms 4t.21.09.2015

“Case I\E)W'R—W

Meeting No. 11/19

-

Dated: ?611.2018

b’eas’l(;rr "The .C'oxﬁmltlzcgconrsx.dc_rcd tﬁc'c'ascasdpcr' the agcndaﬁ The appiicétidn/'rc'pi;/né? tic.ftl}—m_ﬁs‘
been forwarded to MSME on 28.11 2018. The representative of MSME has informed that the export &
import product arc not under the purview of MSME. Therefore, the Committee decided to forward the

application t0 Consultant (Tech -3) for their cxaminations/ comments.

Case 1S deferred.

S.No. 201

F.No.01/80/U0" )3/AM17/DES.L Status Quo
Rub Rolls P. ,_&1:_/_‘,\41,\,19.9_3,/%‘}./949_/99,99.7//\,,1\(1,L@ | 3310030255
Ltd., Kaithal. Request  for re-consideration ~ on dt. 07.10.2015
| I ratification Of BOIMS. -~ e B i formed
Decision: The Committee considered the casc as per the agenda. The representative of MSME informed
that no further revision in adhoc norms alrcady ratified may be considered. The Committee decided to
maintain status quo as given in carlier Norms Committee Meeting No. 07/80 dated 5.7.2016.

“MJs Shaktiman | ¥ No.01/80/050/0000 Bl

Meeting No. 11/19
Dated: 30.11.2018

take further necessary. action as BEL*!@EQE@S..‘QFLQE NC.

_i,

RA concerned may



S.No.202

Casc NOTTR‘O‘Q: | ‘N/I/s“dod'réj&'ﬁdy'cé ‘jﬁ@j{g@@@p@smm6/DES.1

Meeting No.:1 1'/‘1‘9_\ Mfg. Co. Ltd., RLA No.03/94/040/00441 /AM16 Lic. No. &
Dated: 30.11.2018 | Mumbai Request for correction in ratification of | date0310798673

norms. ‘ ] dt.04.09.2015
The Committee considered the casc as per the agenda. The representative of DHI informed that the items
of export are not parts of waste heat bojler. They are stand along goods and DIPP has already fixed
norms for similar items in other cases. Hence the case may be referred to DIPP.

Representative of DIPP was informed that they may please furnish comments by next mecting.

S.No.203

Case No. AR 07 | M/s Sharma F.No.01/80/050/00308/AM 14/DES.T Deferred
Mecting No.: 11/19 | Pharmaccutical Put. RLA No.34/24/040/0013UAM14 | Lic. No, &
Dated:30.11.2018 Ltd., Gujarat. Request for ratification of norms. date3410037864

- N r—— I R ~ | Date 11.09.2013
Decision: The Committee considered the casc as per agenda and it is decided to ask the firm to furnish
the information as per representative of MSME on following points-

Per unit weight of export product SI. 3,4, 5 &11.

_Casc is deferred.

S.No. 204

CascNo. AR 48 | MJ/s Pranita Engincering F.No.01/80/162/00101/AM15/

Approved

— | Solutions Pvt.].td. DES.T e

Meeting No.: 11/19 RLA Lic. No. & date
e No.()7/24/040/0()187?/7A‘M7Q97W 0710059077
Date: 30.11.2018 Request for fixation of adhoc | Date 13.08.2008
o o norms.

Decision: The Committee considered the case —é;};)ériagcndé; I—Ilcrrc‘;)rggc‘nat;vézmSME recommended
norms as per the MSME report vide their letter No. - 156(15)/2014-1 5/SION/1049 dated 22.7.2015 (copy
enclosed). The Committee decided to ratify the norms as per the MSME report.

RA concerned may take further necessary action calculating import for the relevant export items as per
the decision of NC.

——— “_\,¥‘H%\»‘

CaseNo: AR 160 | s Nucon Acrospace
— . j Pvt Ltd. Hydcrabad

’1«‘.No.o‘1/’80’/’()5"07(')62‘3'27)\7\?fﬁ'" Approved

DES.I

Meeting No. 11/19 ; RLA e N
o | No.09/24/040/00717/AM16 | date0910063349

Date: 30.11.2018 Request  for ratification of | Date 02.03.2016

- ——_jnorms. = :
Decision: The committee considered the casc as per agenda and ag per rec?nmadation of representative
Of MSME, decided to ratify the norms as under:-
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Import item at sl. No. 1 is allowed for 4.27kg.

Import item at sl. No. 2 is allowed for 0.14 kg

Import item at sl. No. 3 is allowed for 0.32 kg

Import item at sl. No. 5 is allowed for 23.8 kg

Import item at s1. No. 6 is allowed for 1031 kg

Import item at s1. No. 8 is allowed for 1.24 kg

Import item at sl. Nos. 4,7, 37 to 52, 58,59 are allowed on net to net.
8. Import item at sl.no. 9to 36 & 53 to 57 is allowed General Note-4 with accountability clause.

3 @ UK T

RA concerned may take further necessary action as per the decision of NC.

S.No.206

M/s.  Decon India T{QFZNBB'178’0705'0/0660'97)(1@ T Rejected
Plastics Pvt. Ltd., Pune 15/DES.I

Case No.: A/R-01

RAF.No31/83/040/00231/A
M14

Meeting No. 11/19
date3110062832
_ e ——— Date 26.02.2014
Date: 30.11.2018 Request for revision of norms

Decision: The Committee considerccT the case as pleﬁrwt‘h’cﬂ;g"cﬂndﬁgcﬁé()'Hrr;r‘;irt?c?hotc’ﬁhat deficiency
raised by DIPP was sent to the firm vide ¢ mail dated 3.7.2018 and final reminder was sent on

29.11.2018 to furnish information. However, the information sought is not received so far. The
Committee decided to reject the case for non —furnishing of the information.

RA concerned may take further necessary action in the matter accordingly.

B i

Mis. Terumo Penpol )}'i(ﬁffﬁd.0178()/‘()/5‘0/'00673‘/}\#&{ | Deferred
Ld., 16/DES 1

Case No. A/R-90

Tic. No. &
date5310008377
Date 28.05.2009

RAF No.53/21/040/00002/AM
10

Meeting No. 11/19

TIi&ﬁcétfor' ﬁ;(atib}l of norms

Date: 30.11.2018

Decision: The Comrh{t_té_é >c€x;§§déié}1 {he casc as b‘cri 7a_gcAnidar.’ The rcprcséntaﬁim of MSME stated that
the norms may be fixed on the basis of DIPP recommendation vide No. 7/9/2016-TSW dt. 08.12.2017
for Licence No. 5310019514 dt. 05.10.2017 as ratified 1n meeting no.16/80 dated 14.1 1.2017. However,
the Committee observed that the description of export item in the subject application does not exactly
match with that appearing in the recommendation of DIPP. Hence, the Committee decided to request

MSME to provide input/output nOIMS.

The case stands deferred.

_




S.No. 208

[ CaseNo. AR~ 159 | M/s  Shaktiman F.No0.01/80/050/00427/AM15/DES. | Status Quo
| RubRolls P. Ltd., ¢ S
Meeting No. 11/19 | Kaithal | RLA No.33/24/040/00007/AM 15 Lie. No.
Date: 30.11.2018 Request for re-consideration for | &date3310030078
enhancement of norms ( for grant | Date 16.09.2014

_of higher wastage )

Decision: The Committee considered the
informed that no further revision in adhoc n
decided to maintain status quo as given
28.04.2015.

case as per the agcﬁda. The representative of MSME
orms already ratified may be considered. The Committee
in carlier Norms Committee Meeting No. 02/80 dated

|

S. No. 209

[ Case No. A/R— 161 | MJs Deepecka | F.No.01/80/050/00018/AM17/DES.
Exports Pvt. Ltd., 5 e —
Meerut, U.P. RLA No.05/23/040/00371/AM16
Date: 30.11.2018 | | Request for ratification of norms.
Decision : The Committee considered the ¢

furnish the information as per representativ

 Meeting No. 11/19

TLic. No. and date
a 0510396524
Date 04.12.2015

asc as per agenda and it was decided to ask the firm to
¢ of MSME on following points-

. CAD/CAM design of the export item is required to be furnished.

| Cascisdeferred. N |
S. No. 210

| Case No. A/R 22 [ M/s Isgee Heavy | F.No.OL/S0/0S0/00090 AMIT/DEST | Status Guo
Meeting No. 11/19 | Engineering  1td., RLA No.05/23/040/00004/AM16 | Lic. No. &
Date: 30.11.2018 Noida. Request for re-fixation/enhancement | date0510394195
N of import quantities. dt. 11.05.2016

Decision: The Committee considered the case
that no further revision in adhoc norms alrcad
maintain status quo as given in earlier Norms

SL.No.211

Case No. A/R —25
JEWELLERY

Mecting No. 11/19 | PRIVATE
Dated: 30.11.2018 | LIMITED,
BANGALORE

gI‘)EEBrT:‘fh‘cr committee considéréd the
issued to the firm on 30.1 1.2018 seckin
awaited.

as per the agend

a. The rc;mge;l_tamc of MSME informed

y ratified may be considered. The Committee decided to
Committee Meeting No. 10/17 dated 16.08.2016.

| RA concerned may take further necessary action as per the decision of NC

M/s S AND W | F.No.01/80/050/00053/AM17/DES.

e —
| Deferred e
I
RLA No.05/23/040/00125/AM16__| Lic. No. &
Request for re-fixation of norms. date0710108479
- Date 08.07.2015

case avs”pc; agenda and noted that deficienc
g copies of shipping bills. Reply to the letter sent to the firm is

5

y letter has been




Cascis deferred. ey e e T ke

S Neo. 212

CaseNo. AIR—26 | M/s ~Clyde T No.01/80/050/00125/AM16/DES. | Status Quo

Bergemann India |1 NI =
Meeting No. 11/19 Private Limited, RjA~N00k54/23/074(‘)/00049/AM16‘ Lic. No. &
Dated: 30.11.2018 Noida. Request for amendment of norms. datc0510394296

i LT W S RS SRS Date 19.05.2015
Decision: The Committee considered the case as per the agenda. The representative of MSME
informed that no further revision in adhoc norms alrcady ratified may be considered. The Committee

decided to maintain status quo as given in carlier Norms Committee Meeting No. 14/80 dated
13.10.2015.

W%q_@nﬁmcq@saw action as per the decision of NG o

SI. No. 213

F No.01/80/050/00496/AM17/

DESI
RLA
No0.03/95/040/00606/AM17

Request for fixation of norms.

M/s. Navkar Deferred
Fittings & Forgings Pvt.

Ltd. Mumbai.

Case No

Lic. No. &
date03108089
54

dated
. M = 1 03.11.2016
Decision: The Committee considered the case as per the agenda. It was noted that the complete set of
application was forwarded to MSME on 28.11.2018. Comments from MSME arc awaited.

Meeting No. 11/19

Dated: 30.11.2018

Case is deferred.

S.No.214

‘M/s  Micron F'.No.oi/80/050/00065/AM18?1”)135"."’ Rejected

Casc NoAR-

astrusgients: Pt {1 . e n ke
Ltd. New Delhi. | RLA N&Qﬂgﬂ)ﬂ(&éﬂy{\#& Lic. No.
Request for Enhancement of norms. | date0510402041
L T A e et b Date 23.3.2017
Decision: The Committee considered the case as per the agenda. The committee noted that deficiency
raised by DIPP was sent to the firm vide ¢ mail dated 22.06.2018 and final reminder was sent on
79.11.2018 to furnish information. However, the information sought is not received so far. The
Committee decided to reject the case for not furnishing the information as asked.

Meeting No. 11/19 &

Date: 30.11.2018

RA concerned may take further necessary action in the matter accordingly. i

S.No. 215

M/s Larsen & I No.01/80/050/00412/AM17/DES. | Approved
Toubro 27 0§ GRS TS IETN . SN

Mumbai RLA No0.03/95/040/00387/AM17 _
| Request for Description amendment

Case No. A/RT

Lic. No.
iigteOS 10807591

Meeting No. 11/19
Date: 30.11.2018



—r—r—_

R ~Jofnorms. | Date 2.9.2016
Decision: The Committee considered the case as per agenda. Committee decided to ratify the norms as

per written comments furnished by DIPP vide their O.M. No. 7/4/17/TS/22 dated 9.5.2018. Copy of the

letter enclosed in the annexure attached.

RA concerned may take further necessary action in the matter accordingly. -

S.No. 216
| Case No. A/R115 M/s. Automat HQF.No.01/80/050/00270/AM 14/ Deferred
- Irrigation Pvt. | _ DESI
| MeetingNo.11/19 Ltd., Delhi RA F.No.05/23/040/00199/AM 14 Lic. No. &
Date: 30.11.2018 Request for fixation of norms datc0510362949
- - - Date 20.08.2013

Decision: The Committee considered the case as per the agenda. It was noted that the firm’s reply was
sent to MSME on 17.9.2016 and reminder 1.D. note sent to MSME on 28.11.2018. However, no reply
from MSME has been received yet. The Committee decided to forward the firm’s reply to Consultant
(Tech-1) for further examination.

Casc is deferred.

S.No. 217
[ CaseNo.A/R— | M/s BGR Energy | F.No.01/80/050/00593/AM17/DES. | Deferred
| Systems Ltd. | I S
‘Meeting No. 11/19 | Chennai. RLA No.04/24/040/00159/AM17 | Lic, No.&
Date: 30.11.2018 I Request for fixation of norms. datc0410162667
- B Date 06.01.2017

Decision: The ‘Committee considered the case as A;')‘érwtihcﬂagciﬁid;;ﬁwas noted that firm’s reply sent to
DIPP on 5.12.2017 and reminder 1.D. note sent to DIPP on 29.11.20] 8. The representative of DIPP has
informed that the matter is under examination.

| Case is deferred.

. S |
S.No. 218
CascNo.A/R-164 [ M/s  Bio-Tech | F.No.01/80/050/00120/AM16/DES. Status Quo
| | Vision care Pvt. |] 7 ) - -
Mecting No. 11/19 | Ltd. Ahmedabad. | RLA No.04/24/040/00023/AM16 | Lic. No.&
Date: 30.11.2018 Request for revision of norms. date0810135195
- Date 06.05.2015

Decision: The Committee consldcrédthcu;sc;lspcr thvciaécnhda¥[‘ he representative of MSME
informed that no further revision in adhoc norms already ratified may be considered. The Committee
decided to maintain status quo as given in carlier Norms Committee Meeting. No. 14/80 dated
13.10.2015.

RA concerned may take further necessary action as per the decision of NC.

"'77



S.No. 219

Case No.A/R—2/19

Development % ORI S0 oo akicdss :
| Engincers  Ltd. [ RLA No.05/23/040/00101/AMI7 _
Faridanad Request for  fixation of adhoc | date0510398701

 |momms. _____ ______— | Date 01.06.2017
Decision: Firms application has been sent to DHI on 03.04.2018. Reminder 1.D. note sent to DHL on
03.11.2018.

Lic. No. and
Date: 30.11.2018

Case is deferred

S.No. 220

M/s Dece F No.01/80/050/00180/AM17/DE Deferred
Development
Engineers Ltd.
Faridabad

RLA_I:IQLQS/B/%_O_/Q{)QLS/L\MW Lic. No. and
Request for fixation of adhoc | date0510398216

SN Vel _ | morms. | Date13.042016
Decision: The Committee considered the case as per the agenda. It was noted that firm’ request was
sent to DHI on 03.04.2018. Reminder 1.D. note sent to DHI on 03.11.2018. The representative of DHI
has informed that the export & import items are not under the purview of DHI. Therefore, the

Committee decided to forward the application to DIPP. For further examination.

Date: 30.11.2018

Case is deferred.

S.No. 221

CasoNoA/R5/19 | M/s BGR Energy T No.01/80/050/00428/AM17/DE | Deferred

Systems o e o7 O SR - Sl G
Meeting No. 11/19 | Chennai RLA NQ-04/2,4/949/091,06,//\1\4,11,_ Lic. No. and
Date: 30.11.2018 Request for fixation of adhoc | datc0410162326

 |momms. Date 29.09.2016
Decision: The Committee considered the case as per the agenda. It was noted that firm’s reply was sent
to DIPP on 8.6.2018 and reminder L.D. note was sent to DIPP on 29.11.2018. The representative of

DIPP has informed that the matter is under examination.

Case is deferred.

S.No. 222

Caso NoA/R-6/19 | M/s Bharat Heavy | F No.01/80/050/00285/AMO9/DE | Approved

Electricals L.td S

RLA Nq.04/24[040/0022‘8/”/\41\{10_8_7_” Lic. No. and
Request for revision of norms. date0410092521
- et o P . Date 07.12.2007
Decision: The Committee considered the case as per the agenda. Based on the recommendation of the
representative of DHI and Consultant (Tech-3) the Committee decided to ratify the adhoc norms as
under:

| Meeting No. 11/19
Date: 30.11.2018

1. TImport item at sl. No. 6 as applied for as it is less than norms given at Sl. No. 15 of C-1647.



2. InTpErTitéfrTs"E"Si’fNE>T‘7‘tE“i‘3'HiS}‘BE allowed as per General Note -4 on net 16 net basis with
accountability clause.
3. Import items at SI. No. 14 may not be allowed as it is not part of export product.

RA concerned may take further necessary action in the matter accordingly.

—_— -_—

S. No. 223

| M/s Bharat Heavy F.No.01/80/050/118/AM12/DES 1
| Electricals 1.td,. RLA No.04/24/040/00067/AM12 | Lic. No. and
Request for fixation of | date0410124735
. |amendment. Date 08.06.201 1
mittee considered the case as per the agenda. The committee decided to ratify the
norms based on the written recommendation of the representative of DHI vide F. No.2/BH-3/AA-

646343/2018 TSW(B) dated 04.09.2018. (A copy of the same is enclosed in the annexure attached.)

RA concerned may take further necessary action in the matter accordingly.

S.No. 224

| CascNo.A/R-14/19 | M/s  Bonatrans
| India Pwvt. Ltd.
Meeting No. 11/19 | Aurangabad.

Date: 30.11.2018

F.No.01/80/050/00486/AM17/DES.
I
RLA No.03/94/040/00558/AM 17

Request for Fixation of adhoc

Deferred

Lic.  No. and

date0310808077
Wi L orms. s B Date 26.09.2016

Decision: The Committee considered the case as per the agenda. It was noted that reminder 1.D. note
sent to DHI on 29.11.2018. Comments from DHI are awaited.

MNog2s R
Case No. A/R 16/19 MJs. TATA Sikorsky Acrospace Ltd., Tclangana Deferred

F.No. 01/80/162/301/AM18/DES-1

Subject: EOU- M/s. TATA Sikorsky  Aerospace Ltd, - LOP No.
Mcct@o“/fg | PER:076/EOU/VSEZ/HYD/2011 dated 25.7.2011 for fixation of wastage
' Date: 30.11.2018 | norms for export product “Helicopter cabin kits and parts & accessories for
Aircraft” against import items 1. Stainless steel bars /rods 2. Stainless steel
oo tube/pipes 3. Stainless stecl round bars.
Decision:  The Committee considered the case as per the agenda. Th
application of the firm was sent to DIPP on 10.7.2018 and also forwarded to DHI on 3.8.2018 for their
examinations/comments. They have stated that the export product is not under the purview of
DIPP/DHI. The Committee decided to forward the application to MSME.

q




S.No. 226

M/s. Rewdale Precision Tools Pvt. Ltd., Bangalore (DTA

Unit) e et
F No O/SO/I6ZB00AMISDEST
Subject: Fixation of wastage norms for product “pull studs (SK40) & Pull
studs ( SK50) against import/indigenous raw materials steels-Rods

Case No.: A/R17/19

Approved

R O N s
Decision: The Committee considered the case as per the agenda. The representative of MSME present
in the meeting informed that the norms may be allowed as per the MSME report No. 156/7/2017-
18/SION/726 dated 16.06.2017 as annexed. The Committee decided to ratify the case as
recommended.

RA concerned may take further necessary action and calculate the import entitlement of the relevant
export items as per the decision of NC.

SI. No. 227

M/s  Azad F No.01/80/050/00522/AM17/DES. “Deferred

PRERREIEL DT s e I
Case No.A/R—22/19

Engineering Pvt. I, I R S
Ltd. Hyderabad | RLA No.09/24/040/00295/AM17.

RcHuEst for ratification of norms.

Lic. No. and
date0910064137

f e Rl Tk o A e Date 14.09.2016

Decision: The Committee considered the case as per the agenda. The representative of DHI
recommended the case on repeat of norms allowed for Advance authorisation 0910064137 dated
14.09.2016 as ratified in Norms Committee Meeting No. 2/80-AL.C2/2017 dated 25.04.2017. However,
it was noted that the description of items of exports in both the case does not match. Hence it was
decided to examine the case on file.

Meeting No. 11/19

Date: 30.11.2018

Case is deferred.

SI. No. 228

M/s Kelvion F.No.O1/80/050/00522/AM14/I)ES.
India I
PvtLid(Forme | RLA No.03/94/040/00880/AM14_
rly known as Request for ratification of norms.
GEA Ecoflex
India Pvt. Ltd.

R P Gt & S NS
Case No.A/R -23/19

Lic. No.
date0310766285
Date 15.01.2014

Meeting No. 11/19 and

Date: 30.11.2018

Decision: ~ The Cgfﬁ}hitiic‘é'cshgfd'cﬁriéd the case aspcr the é'g'crrlaa.r It was noted that deficiency letter
was issued to the firm on 27.1 1.2018.

Case is deferred.

S1.No.229

M/S Echaar F No.01/80/050/00542/AM12/DE ~Approved
Equipments pvt. | SI/ e
Ltd RLA No.03/94/040/1018/AM12__

iicciucst for fixation of norms.

Case No. A/R —42/19

Lic. No. and
date0310682257
Date 16.02.2012

Meeting
Date: 30.11.2018

S——  —

o
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Decision: The Committee considered the case as per agenda. Committee decided to ratify the norms as
per written comments furnished by DHI vide U.O. DES-I/ECHA/WTU-1-2-18-HEI dated 13.12.2018.
Copy of the letter is enclosed in the annexure attached.

RA concerned may take further necessary action as per the decision of NC.

S1.No.230
Case No. AR 2519 [ M5 Omega | E-No.01/80/0S0/23 /AM 7/DES.I | Approved
| Meeting No. 11/19 Scparations  Pvt | RLLA No.32/24/040/00004/AM 17 | Lic. No. and
Date: 30.11.2018 Ltd. Coimbatore. | Request for ratification of norms. | date3210077894
. B - Date 08.05.2016

Decision: T he committee considered the case as per agenda and as per recommendation of
representative of the MSME. The Committee decided to ratify the norms as under —

I. The following words be added with the description of export product “cach mist eliminators
candles filter having
a) 12.5 kg of Filter Media — Silver roving Tex 35000
b) 36.54 kg of Filter Media - Evalith T.G. -2000

2. Inputs may be allowed as applied for with nil wastage.

| RA concerned may take further necessary action as perthedecisionof NC. |

S1.No. 231

| Case No.AIR-27/19 | MJs Kelvion India F.No.01/80/050/00514/AM17/DE TprToved\]

Meeting No. gI\k)_T‘lﬁg : B ff?’(iﬁncrly kn(I);tv(i’ ;YIAN()O3Z9&W@ Lic. No. and

Date: 30.11.2018 as GEA Ecoflex | Request for ratification of norms. date0310809807
mxs) —Pvt. Ltd Date 14.12.2016

Decision: The Committee considered the case as pcruagzzﬁ(}a and it is decided to ratify the norms as per
written comments furnished by DIPP vide No. 7/17/2018-TS dated 19.9.2018. Copy of the letter is
enclosed.

| RA concerned may take further necessary action as per the decision of NC.

S1.No. 232
| Case No.A/R —28/19 M/s Goa | F.No.01/80/050/00055/AM16/DE | Deferred
********** _| Thermostatic SI R
| Mceting No. 11/19 | Instruments RLA No.17/24/040/00204/AM15 | Lic. No. and
Date: 30.11.2018 Pvt.Ltd.Goa. Request for ratification of adhoc | date1710006064
norms. Date 11.03.2015

Decision: The Committee considered the case as per agenda and as per the comments of representative
of MSME, decided to ask the firm to furnish weight of machined Temperature gauge (without flange)
after machining of the Inconel 625 bar.

| Casc is deferred.




S1.No. 233
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Date: 30.11.2018

22.
23.
24.
25.
26.
27
28.
29.
30.
31.
32.
33.
34.
35,
36.
37.
38.
39.
40.

Case No. :A/R —29/19 M/s Dynamatic FNOOF178*()7/65—(V6076713//AM1§DE Approved
Technologies Ltd. | S1 1+
No. 11/19 Bangalore. RLA No.1‘77/2741(1{()/(7)39777//\1\/[7157 o

Decision: The Committee consi
representative of MSME decided to ratify norms as

Import item at S.
Import item at S.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at S1. No.
Import item at sl. No
Import item at sl. No
Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No
. Import item at sl. No

. Import item at sl. No.

with accountability ¢

Import item at sl. No
. Import item at sl. No
_ Import item at sl. No

No. 1 — 742 kg is allowed
No. 2- 1121 kg is allowed

4 - 6156 kg is allowed

Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.
Import item at sl. No.

date0710107595
. I Due 11.02.2015
nda and as per recommendation of

chucst for ratification of norms.

dored the casc as per age
follows:

32655 kg is allowed

5 - 6650 kg is allowed
6- 8068 kg is allowed
.7 -7906 kg is allowed
_8-7777 kg is allowed
.9-3777 kg is allowed
. 10-375 kg is allowed
11-7269 kg is allowed
. 12-43 kg is allowed
13- 40 kg is allowed

. 14- 67 kg is allowed
_15-71 kg is allowed
_16-27 kg is allowed
_17- 115 kg is allowed

. 18-229 kg is allowed

. 19- 50 kg is allowed
23 &26 is allowed on net to net basis

20 to 22, 24 to 25, 27 to 137, 168 to 442 arc a
lause

138- 254 kg is allowed
139- 1385 kg is allowed
140- 3075 kg is allowed
141- 50 kg is allowed
142- 2142 kg is allowed
143- 604 kg is allowed
144- 156 kg is allowed
145- 120 kg is allowed
146- 50 kg is allowed
147-nil

148- 408 kg is allowed
149- 127 kg is allowed
150- 27 foot is allowed
151- 36 foot is allowed
152- 90 foot is allowed
153- 8 kg is allowed
154-29 kg is allowed
155-35 kg is allowed
156-250 kg is allowed
. 157-35 kg is allowed
.158-21 kgis allowed

-3
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43. Import item at sl. No. 159mg is allowed -

44. Import item at sl. No. 160- 20 kg is allowed

45. Import item at sl. No. 161- 67 kg is allowed
46. Import item at sl. No. 162- 150 kg is allowed
47. Import item at sl. No. 163- 30 kg is allowed
48. Import item at sl. No. 164- 47 kg is allowed
49. Import item at sl. No. 165- | kg is allowed

50. Import item at sl. No. 166- 4 kg is allowed
51. Import item at sl. No. 167- 52 kg is allowed

RA concerned may take further necessary action as per the decision of NC.
SI. No. 234
[E;sc No.: A/R -30/19 M/s Indus Pro Auto lNoOl/SO/OSb/dOéTZTXM]Z/DE | Deferred ]
- Engincers Pvt. Ltd. | S.I o
 Mecting No. 11/19 | Noida. RLA No.05/23/040/0221/AM14 | Lic. No. and
Date: 30.11.2018 Request for Fixation of norms. date0510363605
- I B Date 26.08.2013

Decision: The Committee considered the casc as‘pcf égalda As pér the query raised by representative
of MSME it is decided to ask the firm to furnish the information on the following points-

As per firm’s reply, 2.25 sq. Yard (i.c. 1.88 sq. m.) material is to be used in each export product which
translates into 3196 sq. m of import product for 1700 nos., whereas the firm is asking for 3023 sq. mtr
export item. Firm is required to explain the anomaly.

cCooindelamed - L g B =

S1.No. 235

| Casc.No. A/R-31/19 | M/s Bharat Heavy FNo.01/80/050/00335/AM10/DE | Deferred
Electricals Ltd. | S.I/part

 Meeting No. 11/19 | Hyderabad, 'RLA No.04/24/040/0051/AM10 | Lic.  No. and
Date: 30.11.2018 Request for amendment of norms | date0410107193
& correction in number of import | Date 25.08.2009

items.
Decision: The Committee considered the casc as per the agenda. The consultant (Tech-3) informed
that there seems to be some interchange in the written comments. It appears that comments of one case

were used for another case. The Committee decided to examine the matter on file.

| Cascis deferred. T

Sl. No. 236
Case. No. A/R ~32/19 | M/s Faiveley | F.No.01/80/050/00466/AM17/DE Deferred
Transport Rail | ST gl
Technologies India _BLAM)’.QQ_/%{}/OJ'(LOI;yAM‘IL Lic.  No. and
Ltd. Request for fixation of norms. date0410162505
S, S SR Date 18.11.2016
Decision: The Committee considered the casc as per the agenda. The representative of MSME
| informed that the export & import are not under the purview of MSME. The Committee decided to |

13

Meeting No. 11/19

Date: 30.11.2018
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Tech-3)

forward the application to consultant (

Cascisdeferred.

S1.No.237

M/s Reform Tools ’FNo.Ol/%’/Eé%b?(iZ‘/XMf 7/DE
pvt. Ltd. BT AT S A
RLA No.04/24/040/0216/AM16

—licv:zqaest for enhancement of
quantity in import item of norms.

CaseNo. A/R —33/19

Status Quo

Lic. No. and
datc0210206586
e han 4@9{97_30.03.2016
Decision: The Committee considered the casc as per the agenda. The representative of MSME present
in the meeting recommended that no further revision in adhoc norms as given in carlier Committee
Meeting No. 16/80 dated 14.11.2017 is required. The Committee decided to maintain status quo.

Date: 30.11.2018

RA concerned may take further necessary action as per the decision of NC

S1.No.238

M/s Heurtey F No.01/80/050/00490/AM17/DE Deferred
Petrochem India|{SI - ___l-————g
Pvt.Ltd. Mumbai. _IV{”I;/XI\#IQ.‘Q}[?_QL%)/*Q@Q{\MIS Lic. No. and
Request for revision of norms. datc0310808805
Date 27.10.2016

Case.No.A/R—36/19

No. 11/19
Date: 30.11.2018

W ——

Decision: The Committee considered the case as per the agenda. Committee noted that firm’s request
was forwarded to DIPP on 06.09.2018. The Committee decided to remind DIPP for their comments.

Case is deferred.

S1.No. 239

M/s Biotech Vision F.No.01/80/050/00132/AM16/DE Status Quo
Care Pvt. Ltd. S1 =5 IR
'RLA No.08/24/040/0063/AM16__

Request  for enhancement  the
| import quantityat SLNo.l.
Decision: The Committee considered the case as per the agenda. The representative of MSME present
in the meeting informed that they have recommended no further revision to the adhoc norms as given
in earlier Norms Committee Meeting No. 20/80 dated 5.1.2016. The Committee decided to maintain

status quo.

10810135356
Date 26.05.2015

Date: 30.11.2018

RA concerned may take further necessary action as per the decisionof NC_

S1.No. 240

F No.01/80/050/00349/AM14/DE Approved
S.1

RLA No.05/24/040/0233/AM14 Lic. No. and
| Request for fixation of ad-hoc date0510367680

e R e
Case.No.A/R—38/19 M/S VSM Venture
Control System
No. 11/19 Pvt.,Ltd.

Date: 30.11.2018 |

Iy



norms. Date 07.10.2013

Decision: The Committee considered the case as per agenda. Committee decided to ratify the norms as
per written comments furnished through e-mail dated 27.11.2018 by MEITY vide No. W-27/9/2014-
IPHW dated 19.11.2018 read with W-27/9/2014-IPHW dated 19.05.2015 as follows:

RA concerned may take further necessary action as per the decision of NC.

Import may be allowed on net to net basis with accountability clause on “Nil” wastage.

SI.No. 241
Case No.A/R —39/19 M/S Larsen | F.N0.01/80/050/00823/AM12/DE | Deferred
&Tourbo Ltd. | S.I/Part
Meeting No. 11/19 Mumbeai. RLA No.03/95/040/0808/AM10 Lic. No. and

Date: 30.11.2018

Request for re-consideration of
fixation of ad-hoc norms.

date0310564122
Date 11.03.2010

file.

Case is deferred

Decision:  The Committee considered the case as per the agenda and decided to examine the matter on

SI.No. 242
Case No.A/R - 40/19 M/S Dynamatic | F.No.01/80/050/00611/AM]15/DE Approved
Technologies Ltd. | S.I/
Meeting No. 11/19 RLA No0.03/95/040/0263/AM 15 Lic.  No. and

Date: 30.11.2018

Request for fixation of norms.

date0710106920
Date 10.11.2014

Decision: The Committee considered the case as
written comments furnished by MSME. Copy of t

RA concerned may take further necessa

export items as per the decision of NC.

per agenda and it is decided to ratify the norms as per
he letter is enclosed in the annexure attached.

ry action and calculate the import entitlement of the relevant

SI.No. 243
Case No. A/R —41/19 M/S  Injectoplast | F.No.01/80/050/00355/AM17/DE Deferred
Pvt. Ltd. S.I/
Meeting No. 11/19 RLA No.06/24/040/0015/AM 17 Lic.  No. and

Date: 30.11.2018

Request for fixation of norms.

date0610038435
Date 09.08.2016

Decision: The Committee considered the case as per the agenda and noted that firm’s request was
forwarded to MSME on 11.09.2018. The Committee decided to remind the MSME for their comments.

Case is deferred.

I5




SI.No. 244

Case No. A/R—24/19 M/s Larsen F.No.01/80/050/00198/AM15/DE Deferred
&Tourbo Litd. S.1

Meeting No. 11/19 Mumbai RLA No.03/95/040/00038/AM15
Date: 30.11.2018 Request for ratification of norms.

Lic. No. and
date0310781699
Date 15.05.2014
Decision: The Committee considered the case as per the agenda and noted that a deficiency letter is yet
to be issued to firm. The Committee desired that deficiency letter be issued without further delay.

Case is deferred.

S.No.245

Case No.A/R 43

/19 | M/s Undercarriage and
Tractor Parts Pvt. Ltd.

F No.01/80/050/00210/AM18/DES. Approved
I

Meeting No. 11/19 RLA No.03/95/040/00182/AM18 Lic. No. and
Date: 06.12.2018 Request for change of part No.in | date0310813834

the existing description of export Date 07.06.2017
item.
Decision: The Committee considered the case as per agenda and as per recommendation of
representative of the MSME vide their e-mail dated 4.12.2018, decided to ratify the norms as under —

1. Total net weight of LH & RH of elements in export product description to be amended to read
as 732801.2 kg

2. The quantity of export may be amended to read as
32402 number for part No.: 422-504/422-505
63998 number for part No.: 464-3462/559-6446

3. Import at SI. No.1 — 32402 nos.

4. TImport at SI. No.3 — 670 nos.

5. Import at SI. No 7 is allowed as applied.

6

y:

Import at SI. No. 8 is restricted to 991480 kgs.
Remaining items may be allowed on net to net basis.

action as per the decision of NC.

RA concerned may take further necessa

S.No.246

Case No.A/R 44/19 | M/s Undercarriage and F.N0.01/80/050/00212/AM19/DES. Approved

Tractor Parts Pvt. Ltd. | I
Lic. No. and
Request for change of part No. of | date0310819089
the existing export item and allow | Date 12.02.2018
two more import item.
Decision: The Committee considered the case as per agenda and as per recommendation of
representative of the MSME vide their e-mail dated 4.12.2018. The Committee decided to ratify the
norms as under —

Meeting No. 11/19
Date: 06.12.2018

1. Total net weight of LH & RH of element in export product description may be amended to read
as 713360 kg

7 Part No. 464-3462/559-6446 may be replaced deleting part No. 422-504/422-505 to the

description of the export product

\6



- Part No. of Import item at S]. No. I may be amended to 090CX21 o
Part No. of Import item at S| No. 3 may be amended to 090CX23

Import Item at SI. No. 7 -allowed as applicd

Import item at SI. No. 8 — 965176 kg allowed

Remaining items may be allowed on net-to-net basis

RA concerned may take further necessary action as per the decision of NC.

Case No. AR 2619 [ M Kirloskar E-No.01/80/050/63/AM13/DES.I
Meeting No. 11/ 19 | Pneumatic C. Ltd, | R1.A Noﬁ.3}1ﬂ/8727/7()74‘(y99424/\AMlZ

Date: 06.12.2018

7 Lic.  No. and
Pune. Request for Fixation of adhoc date3110054139

e - | norms. . | Date09.05.2012

Decision: The Committee noted that a personal hearing was alrcady given to the firm on 6.12.2018.

The Committee has directed the firm to provide specific clarification w.r.t. to the export and import

items and the value addition provided.

Casc is deferred.

S.No.248

Case.No. A/R-21/19 [ M/s IMT Auto F.No.01/80/050/00772/AM1 1/DES.
- | Ltd. Jamshedpur. I/pt .
Mecting No 11/19 RLA No.02/24/040/00166/AM11
Date: 06.12.2018 Request for deletion of part No. date0210153535
- e R Date 14.01.2011
Decision:  The Committee considered the case as per agenda and it is decided to make amendments
in part number as per written comments furnished by DHI vide No. UO NO. DES-/JMTA/REP-1-2018-

HEI dated 20.12.2018 for redemption purpose. (Copy of the letter is enclosed in the annexure
attached.)

Approvcd

_RA concerned may take further necessary action as per the decision of NC.

S.No.249

Case No.A/R-31" | MJs Alstom Transport F.No.01/80/050/00368/M15/DES,

o ~ | India Limited, i -
Meeting No.11/19 | Bangalore. RLA N007/24/O40/OOO&27/AM1_5¥ Lic. No. and
Dated:06.12.2018 Request for ratification of norms. date0710105249

The Committee observed that the given submission is not tenable. The committee decided to seck a

detailed report from the concerned RA regarding of all such licences issued to the firm, admissibility
and current status.

Cascis deferred. B S -

[7
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No. 156(15):2014-15/SION / lohq Date: 22 July 2015
10,

_-Stiri.Haradhan Das ,
Foreign Trade Development Officer ,
Directorate General of Foreign Trade ,
Minisiry of Commerce and Industry ,
Udyog Bhawan,
Rafi Ahmed Kidwai Marg,
Rajpath Road Area.,
Central Secretariat.
New Delhi- 110001

Sub: Valuation Report on percentage of - crap .
Ref :Your letter No. DGFT 1.D.No. 01/80,30/00 146/AMi5/DES-1/1784 dated 08.02.2015

S

Sir,

Please find enclosed herewith the v: luation report on percentage of scrap based on inspection
of the manufacturing process of the componcnts as specified .

7

Yours faithfully

\k{;\q: , Iy/[,(mﬁb’?* %7, K{‘?ﬁ A
L iju) 52\,

L Asst. Director(Mech.) ‘

9\;\;/" §\\f\ : For Director

(Suman.S.R

2
o

-~

“"Encl: Valuation Report %ﬁ“ <

Copy to : The Managing Director , M/s. Gardner Acrospace Pranita Pvt Ltd., No.261/70), Gollarahatti,
Near Sun Valley Country Club , Magadi Roa, Bangalore -560 091. ,

o
L 2N

-

EPARX: (080-23151581-3, Fax: 08/-22 144506, E-mail:dedi-bang@demsme.gov.in
Web: wyww.msmedibangalore.gov.in (“ormerly - Small Industries Service Institute)



_ VALUATION REPORT WITH PERCENTAGE OF SCRAP

I | Name and address of the M/s. Gardner Aerospace Pranita Pvt Ltd.,
Unit/Factory No. 261/70, Goilarahatti ,

Near Sun Valley Country Club ,

Magadi Road, :
Bangalore-560 091.

2 | Date of Inspection 14.07.2015
3 | Registration No. & Date | EM Part I No. 290201200516 dated 18.06.2008
4 | Constitution of the Firm Private Limited Company

5 | Year of Establishment/Production | Year of Establishment : 22.06.1998 _
Year of Production : 22.06.1’_998

6 | Product to Manufacture Precision Tool Components

7 waer Load allotted and connected | Allotted :245KV
| Connected: 245 KV

E

8 | Employment Potential | Total : 98 Nos.

{ Technical 24
| Administrative Staff: 13
f Skilled 55
| Unskilled =6 '
9 | Name of the Inspecting Officer  Smt. Suman.S.Raju &

Asst Director(Mech.)
 MSME DI,Bangalore-560 010

|
1

BRIEF DETAILS :

The Unit M/s. Gardner Aerospace Pranita Pvt. Ltd., is a private limited company engaged in
the manufacture of precision tool components for aerospace sector . :

The Unit imports the raw material - Aluminium and Steel ,then taken for inward inspection
of the raw material . Then production planning is done along with the design after which it is
taken for CNC Machining , depending on the operation required it will be dealt with -either
CNC Milling or CNC Turning .The contours , drilling, boring , etc are performed as per
requirement of the drawing provided .At every stage , inspection is carried out .1t is during
these steps of manufacturing that scrap is generated .

On completion of the machining process. the final product is deburred . final inspection is
carried out with reference to the design .1t is then forwarded to the coating division where it is
given a protective coating so as to avoid any kind of rusting during the transit process . The
product is then packed and dispatched. v

OBJECTIVE:

The objective of this report is to assess the wastage of processing (from raw material to
finished product) technically termed as “SION” (Standard Input-output Norms).

o e 2 Page | |
SLMECW % ‘ Lgéfu‘ : :
A, T, Wy Suman. S. Raju
w1, Py Yo o1 (uifa®) Asst. Director GrIl {Mech)



OBSERVATIONS & CALCULATION :

During the inspectioh,‘ it was observed that the scrap was generated during machining at
various stages. However, the products were weighed after each process in order to calculate
the percentage of scrap.

It is arrived that the percentage of scrap generatec from these precision tool components is
For Aluminium: 1.65% -99.17%
For Steel : 5.00% -94.97%

(Refer enclosed “Annexure A” for details).

Al
S uMman /rZr,Cx“Us
uman.S.Raju)

Asst. Director(Mech.)
MSME-DI, Bangalore

e S

DIRECTOR |
/{;;éio% : : MSME-DI, Bangalore.

o77sem o AN
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GOVERNMENT OF INDIA

MSME DEVELOPMENT INSTITUTE
RAJAJINAGAR INDUSTRIAL ESTATE,

BANCGALORE -560 010

T T MINISTRY OF MICRO,SMALL & MEDIUM ENTERPRISES—

VALUATION OF SCRAP REPORT

(ANNEXURE-A)

OF M/s. GARDNER AEROSPACE PRANITA PVT. LTD.,

SL.NO. |PART DESCRIPTION [PART NO. DESCRIPTION ;MK‘Z;' Fc;lgr;?;l \}32 SCI%AP SCCVRBAP
IN KGS KGS
1 |BOLT A212.25189.200.00 STEEL 0.041 0.004 0.037 | 90.00
2 |BUSH A30145040200 STEEL 0.398 0.020 0.378 | 94.97
3 |BUSH A535.10836.200.00 STEEL 0.018 0.002 0.016 | 90.00
4 |BUSH A535.10843.200.00 STEEL 0.018 0.002 0.016 | 90.00
5 |PIN A925.22607.200.00 STEEL 0.014 0.001 0.012 | 90.00
6 |PIN A925.24820.200.00 STEEL 0.013 0.001 0.011 | 90.00
7 |SLIDER A925.24821.200.00 STEEL 0.159 | 0.067 0.002 | 58.00
8 |FINGER GUIDE D925.10503.200.00 STEEL 1.556 0.156 1.401 | 90.00
9 |BUSHING D925.16499.200.00 STEEL 0.022 0.002 0.020 | 90.00
10 |BUSH L57553171200 STEEL 1 0.060 0.010 0.050 | 83.33
11 |BUSH 57553191200 STEEL 0.050 0.006 0.044 | 88.00
. 12 |BUSH 157553194200 STEEL 0.030 0.003 0.027 | 90.00
g 13 |VALVE BODY - PIA28440009200 STEEL 0.150 0.026 0.124 | 82.67
/14  |VALVE - PIA28440012200 STEEL 0.010 0.002 0.008 | 80.00
15 |SLEEVE BEARING -  |PIDS7540037200 STEEL 2.700 0.210 2490 | 92.22
16 |SLEEVE BEARING - |PID57540037202 STEEL 2.400 0.156 2.244 | 93.50
17 |NUT RING OUTER -  |PID57540038200 STEEL 0.970 0.064 0.906 | 93.40
18 |NUT RING OUTER -  |PID57540038202 STEEL 0.710 0.056 0.654 | 92.11
19 |NUTRING OUTER -  [PID57540039200 | STEEL 0.600 0.032 0.568 | 94.67
20 |NUTRING OUTER- |PIDS7540039202 | STEEL 0398 | 0.024 0.374 | 93.97
21 |BOLT- PID57756145200 l‘ STEEL 0.980 0.186 0.794 | 81.02
22 |PACKER- PIF57250080200 k STEEL 0.190 0.087 0.103 | 54.21
23 |PACKER - PIF57253156200 I STEEL 0.080 0.066 0.014 | 17.50
24 |PACKER PIF57253157200 \ STEEL 0.120 0.090 0.030 | 25.00
25 |PACKER - PIF57253158200 ' STEEL 0.490 0.348 0.142 | 28,98
26 |PACKER - PIF57254137200 | STEEL 0.400 0.346 0.054 | 13.50
27 |PACKER - PIF57254139200 STEEL 0.400 0.350 0.050 | 12.50
28 |PACKER - PIFS7254140200 STEEL 0.400 0.380 0.020 | 5.00
29 |PACKER - PIF57254145200 STEEL 0.120 0.084 0.036 | 30.00

//’) "
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30 |PACKER PIF572541472Q0 STEEL 0.120 0.092 0.028 | 23.33
31 |PACKER - PIF57254256202 STEEL 0.200 0.082 0.118 | 59.00
32 |PACKER - PIF57255793200 STEEL 0.190 0.168 0.022 11.58
33 |PACKER - PIF57255794200 STEEL 0.200 0.172 0.028 14.00
34 |PACKER PIF57255795200 STEEL 0.150 0.108 0.042 | 28.00
35 |BUSH - PIF57353239200 STEEL 0.600 0.038 0.562 | 93.67
36 [SIDE ROLLER - PIF57953066200 STEEL 0.100 0.026 0.074 | 74.00
37 |BUSH FLANGED - PIL57553171200 STEEL 0.060 0.010 0.050 | 83.33
38 |BUSH FLANGED - PIL57553191200 STEEL 0.050 0.006 0.044 | 88.00
39 |BUSH - PIL57553377200 STELL 0.080 0.012' 0.068 85.00

The percentage of scrap for the aforementioned products is in the range of 5.00% - 94.97%.
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. GOVERNMZENT OF INDIA
MINISTRY OF MICRO ,SM/LL & MEDIUM ENTERPRISES
MSME DEVELOPMENT INSTITUTE
RAJAJINAGAR INDUSTRIAL ESTATE,
BANGALORE -560 010
VALUATION OF SpRAP REPORT OF M/s. GARDNER AEROSPACE PRANITA PVT. LTD,,
(ANNE XURE-A)
FINISHED | SCRAP
RM WT GOOD WT IN SCRAP
SL.NO. |PART DESCRIPTION PART NO. DESCRIPTION IN KGS IN KGS KGS %
. [FrrrvG L52850008200PF ALUMINIUM | 3.226 0256 | 2.970 | 92.07
5 |61/0- PACKER- S e ALUMINIUM | 0.065 0.034 | 0.031 | 47.61
7 - - -
3 61/0- DOUBLER 2FWD- L57257965200PF ALUMINIUM 31.832 2.760 29.072 91.33
- - 1 n 10 I
4 61/0- SUPPORT BRKT: 157451700200 / 201FF ALUMINIUM 23.200 1.080 22.120 | 95.34
6 ]./O*L/G JOINT
5 DEFLECTOR 342830171905 ALUMINIUM 0.240 0.010 0.230 95.8
B 61/0-INSERT 4238302211905 ALUMINIUM 0.046 _(\.014 0.032 69.57.
7 61/0-SPLIC PLATE L/H 429830421905 ALUMINIUM 0.151 0.026 0.125 82.78
61/0-BRACKET 83008-1-905,443-
ALUMINI 580 i 1.429 90.4
8  |LEFT/RIGHT 83008-2-905 b e B a1 e 4
9 B_RACKET A924.20916.200.00 ALUMINIUM 0.040 0.032 0.008 20.00
10 ERACKET A924.20916.201.00 ALUMINIUM 0.040 0.032 0.008 20.00
11 BRACKET ATTACHMENT ([A925.22365.200.00 ALUMINIUM 0.005 0.004 0.001 27.01
12 FITTING A925.22763.200.01 ALUMINIUM 0.066 0.015 : 0.051 77.27
13 FITTING A925.22763.201.01 ALUMINIUM - 0.066 0.015 0.051 77.27
14 [EXTRUSION A925.26864.202.00 ALUMINIUM | 0.015 0012 | 0.003 | 20.00
15 GUIGNCL DE VOLET D212.10149.200.00 ALUMINIUM 3.410 0.171 3.240 95.00
16 GUIGNOL DE VOLET D212.10807.200.00 ALUMINIUM 0.029 0.007 0.022 75.86
17 GUIGNOL DE VOLET D212.10807.201.00 ALUMINIUM 0.029 0.007 0.022 75.86
18 ARBOR FLAP SHUTTER D212.11092.200.00 ALUMINIUM - 0.052 0.039 0.013 25.00
19 ARBOR FLAP SHUTTER D212.11092.201.00 ALUMINIUM 0.052 0.039 0.013 25.00
20 CACHE D216.10188.200.00 ALUMINIUM 0.097 0.068 0.029 29.90
21 PLATE COVER D28250280200 ALUMINIUM 0.880 0.079 0.801 91.02
20 BRACKET ?572‘50808"04/20513 ALUMINIUM 1.814 0.163 1.651 91.00
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23 |PLATE MOUNTING D572.56572,200PF ALUMINIUM | 0.909 0.409 | 0.500 | 55.00
»,  |ASSEMBLY COVER D572.59158.202PF ALUMINIUM | 0.896 0.009 | 0.887 | 99.00
o5 |ASSEMBLY COVER D572.59158.206PF ALUMINIUM | 0.106 0.004 | 0.101 | 96.00
2% HALF CLAMP D57450551200 ALUMINIUM 0.405 0.024 0.381 94.07
97 PACKER D57459088200/201 ALUMINIUM 0.150 0.044 0.106 70.67
28 BRACKET D575402372008 ALUMINIUM 1.850 0.268 1.282 82.71
29 GLISSIERE D925.10008.200.00 ALUMINIUM 0.162 0.015 0.147 90.74
30 ANGLE FITTING D925.10022.200.00 ALUMINIL:'NI 0.011 0.007 0.004 34.58
31 ANGLE FITTING D925, 10623.200.00 ALUMINIUM 0.086 0.080 0.006 7.30
32 ANGLE FITTING D925.10024.200.00 ALUMINIUM 0.086 0.075 0.011 13.09
33 ANGLE I:*‘ITTING D925.10025.200.00 ALUMINIU M . 0.070 0.067 0.003 4.15
34 ANGLE FITTING D025.10029.200.00 ALUMINIU M 0.107 0.104 ; 0.003 2.89
35 ‘ANGLE FITTING DY925.10030.200.00 ALUMINIUM 0.107 0.104 0.003 2.80 ]
16 FERRURE D925.10037.200.00 ALUMINIU M 0.518 0.033 0.485 93.63
27 FERRURE D995.‘10037.20 1.00 ALUMINIUM 0.518 0.033 0.485 93.63
38 FERRURE DO25 10042.202.00 ALUMINIUM 7.980 0.260 7.720 96.74
39 FERRURE D925.10042.203.00 ALUMINIUM 7.980 0.260 7.720 96.74
40 ANGLE FITTING D925.10044.200.00- ALUMINIUM 0.009 0.008 0.001 10.00
41 APFT RAIL N925.10107.200.00 ALUMINIUM 0.249 0.228 0.021 8.40
a9 FWD RAI D925.10108.200.00 ALUMINIUM 0.213 0.193 0.020 9.30

43 FWD RECEPTACLE STRIP D9?.5.10109l.200.00 ALUMINIUM 0.077 0.057 0.019 25.00

44 |FWD RECEPTACLE STRIP |D925.10111.200.00 ALUMINIUM | 0.087 0.066 | 0.022 | 25.00
45 FWD RECEPTACLE STRIP |D925.10111.201.00 ALUMINIUNM 0.087 0.066 0.022 25.00
46 FWD RECEPTACLE STRIP |D925.101 12.200.00 ALUMINIUL! 0.087 0.065 0.022 25.00

47 AFT RECEPTACLE STRIP [D925.10113.200.00 ALUMINIUM 0.087 0.065 0.022 25.00

48 FERRURE D925.10115.200.00 ALUMINIUM 1.263 0.048 1.205 96.17

49 FERRURE D925. 10 115.201.00 ALUMINIUM 1:253 0.048 1.205 96.17

50 RENFORT D'ANGLE D925.101186.200.00 ALUMINIUM 0.718 0.036 0.682 94.99
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:)i RENF'ORT D'ANGLE D925.10118.201.00 ALUMINIUM 0.718 0.036 0.682- 94.99
= CHAPE GAUCHE D925.10119.200.00 ALUMINIUM | 0.335 0.048 | 0.287 | 85.67
53 |CHAPE DROITE D925.10120.200.00 ALUMINIUM | 0335 | - 0.048 0.287 | 8567
g JTER D925.10122.200.00 ALUMINIUM | 0.035 0.029 | 0.005 | 15.07 |,
ss  |ANGLE FITTING D925.10126.200.00 ALUMINIUM | 0.025 | 0.003 | 0.022 | 87.80
56 CORNIERE D925.10127.200.00 ALUMINIUM 0.172 0.014 0. 1-59 92.13
57 |CORNIERE D925.10127.201.00 ALUMINIUM | 0.172 0.014 | 0.159 | 92.13
58 CORNIERE D925.10128.200.00 ALUMINIUM 0.178 . 0.016 0.162- 91.01
59 CORNIERE. D925.10128.201.00 ALUMINIUM 0.178 0.016 0.162 91.01
60 FERRURE.SUPERIEURE |D925.10149.200.00 ALUMINIUM 2.262 0.130 2,132 94.25
61 [HINGEDOORINNER  |D925.10155.200.00 ALUMINIUM | 0.078 0.070 | 0.008 | 10.00
62 FERRURE USINEE D825.10173.200.00 ALUMINIUM 0.305 0.101 0.203 66.77
63 |EMBASE NUE D925.10179.200.00 ALUMINIUM | 0.037 .| 0.007 | 0.031 | 82.05
64 |ANGLE SUPPPORT D925.10219.200.00 ALUMINIUM. .| 0.143 : 0.134 0.009 6.16
65 [FERRURE LIAISON D925.10221.200.00 ALUMINIUM | 0.487 0.047 | 0.440 | 90.35
P FERRURE LIAISON D925.10221.201.00 ALUMINIUM |  0.487.-| - 0047 | 0.440 | 90.35
67 |ANGLE BRACKET D925.10222.200.00 ALUMINIUM 0.045 0.036 0.009 20.00
65 |ANGLE BRACKET D925.10223.200.00 ALUMINIUM | 0143 | 0.112 | 0.031 | 2157
69 FERRURE D925.10225.200.00 ALUMINIUM 1.368 0.045 1.323 96.71
70 |FERRURE D925.10225.201.00 ALUMINITUM 1.368 0.045 1.32.3 96.71
71 |ANGLE FITTING D925.10228.200.00 ALUMINIUM | 0.143 0.112 | 0.015 | 21.57
70 ANGLE FITTING D925. 10228.201‘.00 ALUMINIUM 0.0-32 0.017" 0.015 47.53
7g |ANGLE FITTING D925.10229.200.00 ALUMINIUM 0.111 0.098 0.013 1131
74 |BRACKET JUNCTION D925.10239.200.00 ALUMINIUM 0.041 0.025 0.016 39.47
75 |ANGLE BRACKET D925.10243.200.00 f ALUMINIUM 0.023 0.016 0.007 29.52
76 E)FTRUSI&N D925.10244.200.00 ; ALUMINIUM 0.159 : O.liT 0.042 26.55
77 CHANNEL JUNCTION D925.10256.200.00 ! ALUMINIUM 0.104 | 0.080 0.024 2271
: |
78 CHANNEL JUNCTION D925.10258.200.00 . ALUMINIUM | oO. 1014 .’ 0.062 0.042 | 40.10-
Luman: 8 Log
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l 4% ‘CHANI-\‘ELJUNCTION D925.10259.200.00 ALUMINIGM | 0.104 | "0.062 | 0.042 '4@.
§0 |ANGLE BRACKET D925.10260.200.00 ALUMINIUM | 0,029 |-“0/025 " | 0,604 | 144a
81 |ANGLE BrACKET D925.10273.200.00 ALUMINIUM | 0.045 0.008 | 0.037 | 8934
gy |BIELLE EQUIPEE D925.10282.200.00 ALUMINIUM | 0.403 0.09 | 0.307 | 76.07
43 |FERRURE D'ANGLE D925.10283.200.00 ALUMINIUM | 0215 0.029 | 0.186 | 8651
g4 |FERRURE D'ANGLE D925.10283.201.00 ALUMINIUM | 0.215 0.029 | 0.186 | 86.51
L gs |UNION D925.10294.200.00 ALUMINIUM | 0.317 0032 | 0.286 | 90.00
L g6 |HINGE DY25.10297.200.00 ALUMINIUM | 0.012 0.000 | 0.002 | 20.00
g7 [BIELLE FIXE EQUIPEE  [D925.10316.200.00 ALUMINIUM | 0.152 0040 | 0.112 | 7368
gs |FERRURE D925.10322.200.00 ALUMINIUM | 0.785 0056 | 0.729 | 9087
g0 |ANGLE FITTING D925.10328.200.00 ALUMINIUM | 0.548 0532 | 0.016 | 2.99
o gﬁiﬁ{‘}u@ EQUIPEE D925.10337.200.00 ALUMINIUM | 0.971 0.089 | 0.882 | 90.83

91 |FERRURE EQUIPE D925.10338.200.00 ALUMINIUM | 2,514 0151 | 2.363 | 93.00 |
99 |EXTRUSION D925.10346,200.00 ALUMINIUI: | 0.057 0.033 | 0.024 | 4221
o3 |ANGLE Frrring D925.10351.200.00 ALUMINIUM | 0.039 0033 | 0.006 | 1451
04 |ANGLE FITTING D925.10358.200.00 ALUMINIUM | 0.166 0.160 | 0.006 | 3.67
95 |FERRURE CENTRALE  |D925.10372.200.00 ALUMINIUM | 1.056 0.105 | 0.951 | 90.06
o |HINGE D925.10398.200.00 ALUMINIUM | 0.017 0014 | 0.003 | 15.00
7 gig.CKET CONNECTION | P925.10419.200.00 ALUMINIUM | 0.049 0.031 | 0.018 | 37.12
og |FIXATIONPLANCHER  |D925.10433.200.00 ALUMINIUM | 0.475 0.024 | 0.451 | 94.95
99 |BAR - CONNECTION D925, 10452,200.00 ALUMINIUM |. 0.021 0.016 | 0.005 | 2500
100 |VOLE D925.10457.200.00 ALUMINIUM | 8.886 0711 | 8.175 | 92.00
- 1  VOILE D925.10457.201.00 ALUMINIUM | 8.886 0711 | 8.175 | 92.00
log |voiLE D925 10457.202.00 ALUMINIUM | 8.886 D91l | 8 e aahn
10_,; VOILE DY25.10457.203.00 ALUMINIUM | 8.886 0.711 | 8175 | 92.00
m% |vore D925.10457.204.00 ALUMINIUM | 8.886 0.711 | 8.175 | 92.00
105 |VOILE D925.10457.205.00 ALUMINIUM | 8.886 0711 | 8.175 | 92.00
| 106 ggé%%gffgﬁg - D925.10458.200.00 ALUMINIUM | 11.295 0.912 | 10.383 | 91.93
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9} b i L D925.10458.201.00 ALUMINIUM® | 11.295 | 0912 |10.383 | 91.03
jog |PLATINE.SUPERIEURE  [D925.10459.200.00 | ALUMINIUM | 3.120 | 0024 | 2.106 70.38
109 |PLATINE.SUPERIEURE  [D925.10450.201.00 | ALUMINIUM |.3.100 | 0924 | 2.176 | 70.19
1o |FERRURE D925.10473.20000 | ALUMINIUM | 0223 | 0025 | 0.198 | 8870 |
* 111 |FITTING EQUIPPED D925.10506.200.00 | ALUMINIUM | 0.423 | 0416 | 0.007 | 165 .
110 |FINGER GUIDE D925.10512.200.00. | ALUMINIUM | 0.026 | 0021 | 0.005 | 20.00
113 |COLONNETTE D925.10532.200.00 | ALUMINIUM | 0.067 | 0014 | 0.054 | 79.85
114 |FERRURE EQUIPEE D925.10780.200.00 | ALUMINIUM | 0.160 | 0.072 | 0.088 | 55.00
115 |CROSS BEAM D925.10788.200.00 | ALUMINIUM | 0.118 | 0076 | 0.042 | 35.76
16 |TEE D925.10791.200.00 | ALUMINIUM | 0.030 | 0011 | 0.019 | 62.71
117 |TEE D925.10800.200.00 | ALUMINIUM | 0030 | 0.021 | 0.009 | 2881
118 |FERRURE EQUIPEE D925.10033.001.00 | ALUMINIUM | 0.102 | 0026 | 0.076 | 74.51
119 |FERRURE EQUIPEE D925.10938.200.00 | ALUMINIUM | 0.098 | 0.025 | 0,073 | 74.50
120 |BAR - CONNECTION D925.11060.200.00 | ALUMINIUM | 0.008 | 0006 | 0.002 | 25.00
121 |BAR - CONNEGTION D925.11061.200.00 | ALUMINIUM | 0.061 | 0046 | 0.015 | 25.00
1z -ITEE D925.11062.200.00 | ALUMINIUM | 0035 | 0.025 | 0.010 | 27.54
i3 |FERRURE GAUCHE D925.11090.200.00 | ALUMINIUM | 1591 | o0.070 | 1521 | 95.60
124 |FERRURE DROITE D925.11091.200.00 | ALUMINIOM | 1.196 | opss | riarfvass
125 |RECEPTACLE STRIP D925.11421.200.00 | ALUMINIUM | 0.044 |- 0.033 | 0.011 | 25.00
126 |POST - FwD D925.11551.200.00 | ALUMINIUM | 0423 | 0410 | 0013 | 3.07
127 |POST - FWD D925.11551.201.00 | ALUMINIUM | 0423 | 0410 | 0013 | 3.07
128 |FERRURE D925.11554.200.00 | ALUMINIUM | 0.261 | (w022 | 0239 | o157
120 |FERRURE D925.11554.201.00 | ALUMINIUM | 0261 | 0022 | 0239 | o157
130 |FERRURE D925.11555.200.00 | ALUMINIUM | 0610 | 0048 | 0562 | 92.08
131 |FERRURE D925.11555.201.00 | ALUMINIUM | 0610 | 0048 | 0562 | 92.08
132 . [FERRURE.SUPERIEURE |D925.11754.200.00 | ALUMINIUM | 0.252 | 0013 | 0239 | 9501
133 |FERRURE D925.11924.200.00 | ALUMINUM | 0278 | 0019 | 0250 | 93.17
34 |POST CENTRE D925.12541200.00 | ALUMINIUM | 0758 | 0252 | 0.506 66.73
- il
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e lciﬁig;n ROUIEES D925.14538.200.00 ALUMINIUM | 3.786 0.347 | 3.439°| 90.83
136 |COLLERETITE DY25.15518.200.00 | ALUMINIUM | 0.198 0018 | 0.180 | 90.91
e COLLERETTE D925.15520,200.00 ALUMINIUM | 0.163 0.012 | 0151 | 92.64
138 |ENS.BIELLE REGLABLE [D925.15586.200.00 ALUMINIUM | 0.429 0153 | 0276 | 64.36
|20 |TE DE REPRISE D925.15636.200.00 ALUMINIUM | 2.741 0.095 | 2.646 | 96.54
140 |RENFORT ' D925.15639.200.00 ALUMINIUM | 0.578 0.056 | 0.522 | 90.33
141 |FERRURE BIELLE DY25.15642.200.00 ALUMINIUM | 0.497 0.042 | 0.455 | 91.59
l4n |CHAPE DY25.15650.200.00 ALUMINIUM | 0.199 0020 | 0.179 | 90.14
i FERRURE - 1D925.15653.200.00 ALUMINIUM | 0.914 0.142 | 0.772 | 84.50
144 |FORWARD POST CENTRE [D925.16138.200 00 ALUMINIUM | 0.758 0.252 | 0.506 | 66.73-
145 |FERRURE BQUIFEE D925.16246.000.00 ALUMINIUM | 25.578 | 1.379 ° | 24.199 | 94.61
145 |ROD ASSY D925.16277.200.00 | ‘ALUMINIU 4 1,185 0.118 | 1.066 | 90.00,
= e}
L47 |PORTE INTERIEURE DY25.16462.200.00 ALUMINIUM | 15.847 | - 0692 | 15.154 | 95.63
l4g |RENFORT D925.16464.200.00 ALUMINIUM | 1.188 0217 | 0971 | 81.70
140 |RENFORT D925.16490.200.00 ALUMINIUM | 0.164 0.013 | 0.151 92.07
|50 |RENFORT D925.16490.201.00 ALUMINIUM | 0.164 0013 | 0.151 | 92.26
151 |ANGLE FITTING D925.16491,200.00 | ALUMINIUM 0.135 0.132 | 0003 | 222
|57 |ANGLE FITTING D925.16491.201.00 ALUMINIUM | 0.135 0.132 | 0.003 | 2.22
|53 |RENFORT |D925.16493.200.00 ALUMINIUM | 0.306 0.100 | 0.206 | 67.32 -
154 |RENFORT D925.16493.201.00 | ALUMINIUM | 0.296 0097 | 0.199 |.67.32
i RENFORT DY25.16494.200.00 ALUMINIUM | 0,108 0.026 | 0.082 | 75.93
156 |RENFORT D925.16494.201.00 ALUMINIUM | 0.108 0.026 | 0.082 | 75.93
\57 |ANGLE FITTING D925.16498.200.00 ALUMINIUM | 0.155 0.067 | 0.088 | 56.83
\s3 |ANGLE FITTING D925,16498.201.00 ALUMINIUM | 0.155 0.067 | 0.088 | Seps
120 FERRURE EéUIPEE D925.16507.200.00 ALUMINIUM | 1.866 0.247'.1 1.61§ : ,éé.%a
s éiﬁ?gﬁ“ o D925.16508.200.00 ALUMINIUM | 1160 0.104 |.1.056'| 91.03-
\61 |FERRURE SUPERIEURE [D925.16511.200.00 ALUMINIUM | 0.909 0.008 | 0.901 | 99.17
167 |FERRURE SUPERIEURE D925, 16512.200.00 o 0.658 Gk L anlh L oias
e i '
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; U Di LIAISON D925.16516.200.00 ALUMINIUM | 0.568 0.073 | 0.495 | 87.15
164  |HINGE D925.16522.200.00 ALUMINIUM | 0.092 0.087 | 0.006 | 6.00
165 |FERRURE SUPERIEURE |D925.17012..200.00 ALUMINIUM | 0.635 0.051 | 0.584 | 91.94
166 |PORTE EXTERIEURE D925.17100.200.00 ALUMINIUM | 23.496 1.043 © | 22.453 | 95.56
167 |ANGLE FITTING D925.17105.200.00 ALUMINIUM | 0.419 0.346 | 0.073 | 17.33
168 |BOX STRENGTH D925.17672.200.00 ALUMINIUM | 0.302 0.235 | 0.067 | 22.24
169 |BASE NACA F281.55368.200PF ALUMINIUM | 0.419 0.105 | 0.314 | 75.00
170 |SEAL PLATE F572.50386.202PF ALUMINIUM | 0.445 0.036 | 0.410 | 92.00
171 |REINFORCING F57253754202 /éoa ALUMINIUM | 10.200 | 5.020 | 5301 | 50.78
172 |PACKER-OUTER F574.51190.200/201P7| ALUMINIUM | 1.344 0.081 1.263 | 94.00
173 |LANDING UPPER F57450121200 / 201 | ALUMINIUM | 0.139 0.066 | 0.073 | 52.52
174 |LANDING UPPER F57450132200 / 201 | ALUMINIUM | 0.225 0.112 | 0.113 | 50.22
175 |LANDING MID UPPER  |F57450133200 / 201 | ALUMINIUM | 0.160 0.080 | 0.080 | 50.00
176 |LANDING TOP PAN F5745096120001 ALUMINIUM | 0:365 0.183 | 0.182 | 49.86
17,% LANDING F5745096620001 ALUMINIUM | 0.404 0.202 | 0.202 | 50.00
175 |LANDING TOP F5745096720001 ALUMINIUM | 0.386 0.193 | 0.193 | 50.00
179 |LANDING TOP PAN F57450968202 / 203 | ALUMINIUM | 0.426 0.213 | 0.213 | 50.00
180 |LANDING TOP ggzgf@?ozt)om / ALUMINIUM | 0325 | 0.150 | 0.175 | 53.85
181 |DOUBLER F57451068200/201 ALUMINIUM | 0.070 0.042 | 0.080 | 40.00
182 |GUSSET TOP O/BINTER |FS75 50723 200 PF ALUMINIUM |- 0.627 0.075 | 0.552 | 88.00
183 |PANEL ETCHED DETAIL |F575.50039.200PF ALUMINIUM | 0.840 0.336 | 0.504 | 60.00
184 |BUTTSTRAP F575.50394.200 PF ALUMINIOM | 1,114 0.100 1.014 | 91.00
185 |BUTTSTRAP-BTM O/BD  |F575.50395.200PF ALUMINIUM | 0.832 0.191 | 0.640 | 77.00
186 |GUSSET-ACT RIB F575.50543.200PF ALUMINIUM | 1.746 0.157 | 1.588 | 91.00
187 |GUSSET-HINGE RIBI/B |F575.50752.202PF | ALUMINIUM | 0.742 0.098 | 0.643 | 86.76
18 |BRACKET ASSEMBLY  |F575.50958.20011PF | ALUMINIUM | 0.208 0.075 | 0.224 | 75.00
189 |BUTTSTRAP TOP-INBD = |F575.51850.202PF : ALUMINIUM | 1.345 0.081 1.264 | 94.00
|
100 |BRACKET WEIR ;12;,81'50142'200/ 441 I ALUMINIUM | 0.416 | 0042 | 0.374 | 90.00
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lo] |BRACKET WEIR 1281.50143.200PF ALUMINIUM | 0.287 | 0026 | 0.261 | 91.00
192 |SPACER 128150314200 ALUMINIUM | 10200 | 0370 | 9.830 | 96.37
103 |BRKT FUEL WEIR L28150315200PF ALUMINIUM | 0.343 | 0025 | 0318 | 9271
o4 [BRKT FUEL STRINGER | £8150816200PF/ ALUMINIUM | 0377 | 0028 | 0.349 | 92.57
Los  |BRKT FUEL WEIR L28150317200PF ALUMINIUM | 0344 | 0025 | 0.318 | 92.74
lo6 |BRKT FUEL STRINGER Eggigggig;g?ﬁg’ ALUMINIUM | 0429 | 0038 | 0.391 | 91.14
197 |BRKT FUEL WEIR Eggigggiggg?ﬁg/ ALUMINIUM | 0343 | 002 | 0317 | 02,41
log |BRKT FUEL WEIR R ALUMINIUM | 0706 | 0052 | 0.654 | 92.66
199 |BRACKET L282.50571.200PF ALUMINIUM | 0336 | 0027 | 0.309 | 92.00
200 |BRKT FEED TIEROD R22 |L23250496200PF ALUMINIUM | 1.083 | 0034 | 1.049 | 96.80
201 |BRKT FEED TIEROD R4  |L28250497200PF ALUMINIUM | 0703 | 0024 -| 0.679 | 96.50
209 |PROTECTOR 1321.50106.200PF ALUMINIUM | 0809 | 0.137 | 0.671 | 83.00
203 |WASHER THROAT L321.50107.200PF ALUMINTUM | 0809 | 0.105 | 0703 | 87.00
204 |EDGE BEAM FWD 1521.75106.208/200PF| ALUMINIUM | 48.706 | 2.192 |46.514 | 95.50
205 |EDGE BEAM AFT L521.75111.210/211PF| ALUMINIUM | 48706 | 2.192 |46.514 | 95.50

206 |EDGE BEAM FWD. L521.75206.206/207PF| ALUMINIUM | 48.706 | 2.338 | 46.368 | 95.20
o7 |EDGE BEAM AFT L521.75211.208/200PF| ALUMINIUM | 48.706 | 2338 | 46.368 | 95.20

208 |BEAM 1 L521.75221.212PF ALUMINIUM | 43491 | 2088 |41.403 | 9520
200 |BEAMG L521.75226,2 10PF ALUMINIUN | 43491 | 2088 |41.403 | 95.20

210 |EDGE BEAM FWD L522.76108.206/207PF| ALUMINIUM | 48.706 | 2.192 | 46.514 | 95.50
511 |EDGE BEAM AFT 1522.76110.212/213PF| ALUMINIUM | 48.706 | 2.192 |46.514 | 95.50
1o |BEAM 3 1522.76123.212PF ALUMINIUM | 43.491 | 2088 |41.403 | 95.20

213 |BEAM4 1522.76124.212PF ALUMINIUM | 45780 | 2197 | 43.583 | 95.20
: 1.(1 FITTING 1526 50081 200 ALUMINIUM | 0096 | 0034 | 2.492 | 6473
215 |61/0-FrrTvG L52850005200PF ALUMINIUV. | 1855 | 0200 | 1655 | 93.78
o6 |FITTING L52850007200PF ALUMINIUM | 3226 | 0234 | 2.970 | 9275

17 |SHIM sTOP L52650055200PF ALUMINIUM | 0.096 | 0028 | 0.068 | 70.83
21 |PLATE, SERRATED FWD |L52850080200PF ALUMINIUM | 1529 | 0270 | 1.250 | 82.34
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219 SEAL PLATE RIB 45 BTM  |L572.41677.200PF ALUMINIUM | 1.809 0.127 | 1.682 | 93:00
220 |SEAL PLATE RIB 45 BTM L572.41678.200PF A A 0.861 0.068 | 0793 | 92.13
221 |SEAL PLATE RIB 48 BTM |L572.41679.200PF ALUMINIUM | 0.861 0086 | 0.775 | 90.00
299 |SEAL PLATE RIB 48 BIM |L572.41680.200PF ALUMINIUM | 0.861 0.086 | 0.775 | 90.00
223 |SEAL PLATE RIB 48 BTM |L572.41681.200PF siakdon | o0 0.077 | 0.784 | 91.00
204 |[SEALPLATE 48 BTM  [L572.41682.200PF ALUMINIUM | 0.861 0.086 | 0.775 | 90.00
205 |SEAL PLATE RIB 48 BTM |L572.41683.200PF ALUMINIUM | 0.861 0.086 | 0.775 | 90.00
206 |SEAL PLATE RIB 48 BTM [L572.41684.200PFF | ALUMINIUM | 0.861 0.086 | 0.775 | 90.00
227 |PLATE REINFORCING  |L572.50271.200/201P%| ALUMINIUM | 1568 | 0.094 | 1.474 | 94.00
908 | WASHER THROAT L572.50434.200PF ALUMINIUM | 0.986 | 0.020 | 0.966 | 98.00
220 |SEAL PLATE RIB 34 L572.51489.200PF = | ALUMINIUM | 0.580 | 0.046 | 0.533 it
030 |SEAL PLATE RIB 34 L572.51490.200PF ALUMINIUM | 0.680 | 0049 | 0.632 | 92.86
031 |SEAL PLATE RIB 34 L572.51491200PF ALUMINIUM | 0680 | 0.054 | 0.626 | 92.00 .
039 |SEAL PLATE RIB 34 L572.51492.200PF ALUMINIUM .| 0.680 | 0.054 | 0.626 | 92.00
243 |SEAL PLATE RiB 34 L572.51493 200PF ALUMINIUM | 0.731 0.058 | 0.672 | 92.00
234 |SEAL PLATE RIB 45 L572.51499.200PF ALUMINIUM | 0.680 | 0054 | 0.626 | 92.00
035, |SEAL PLATE RIB 45 L572.51500.200PF ALUMINIUM | 0.680 | .  0.054 | 0.626 | 92.00
»36 |SEAL PLATE RIB 45 L572.51501.200PF ALUMINIUM | 0.680 | 0054 | 0.626 | 92.00
037 |SEAL PLATE 45 TOP L572.51502.200PF ALUMINIUM | 0.680 | 0048 | 0.633 | 93.00
938 |SEAL PLATE RIB 48 L572.51504.200PF ALUMINIUM | 0680 | 0.041 | 0.640 | 94.00
239 |SEAL PLATE RIB 48 L572.51505.200PF ALUMINIUM | 0.680 | 0.041 | 0.640 | 94.00
240 |SEAL PLATE RIB 48 L572.51506.200PF ALUMINIUM | 0.680 | 0041 | 0.640 | 94.00
941 |SEAL PLATE RIB 48 L572.51507.200PF ALUMINIUM | 0.680 | 0041 | 0.640 | 94.00
2043 |SEAL PLATE 48 L572.51508.200PF ALUMINIUM | 0.680 | 0.041 | 0.640 | 94.00
243 |SEAL PLATE RIB 45 L572.51540.200PF ALUMINIUM | 0.861 | 0086 | 0.775 | 90.00
244 |SEAL PLATE RIB 45 L572.51541.200PF ALUMINIUM | 0.893 | 0080 | 0.812 | 91.00
245 |SerL FIATERIBASR/S ;077 575 10.2008F ALUMINIUM | 0829 | 0066 | 0.763 | 92.08
Gas [ree  TOLBALE SSRRTC g eeet.000/0010R] - E DT |- 150k 0.157 | 1.411 | 90.00
‘:{u,-nfm:‘;- .‘/: gu—; LL g
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o ,IS,:;I’:” PLATE RIB 13 FWD |, 579 57615.200/201PF| ALUMINIUM | 1.568 0.157 | 1411 | 90,00
i ;g’;l‘ FLATE RIB 8 FWD |, 570 57656.200PF ALUMINIUM | 1.568 0052 | 1.516 | 9671 |
949 |SEAL PLATE RIB 23 TOP |L572.57677.200PF ALUMINIUM | 0.419 | ~ 0025 | 0.394 | 94.00
550 |SEAL PLATE RIB 23 TOP |L572.57678.200PF © | ALUMINIUM | 0.419 0038 | 0.382 | 91.00
s5;  |SEAL PLATE RIB 23 TOP |L572.57679.200PF ALUMINIUM | 0.419 | .0.042 | 0.378 | 90.00
25y |SEAL PLATE RIB 23 TOP |L572.57681.200PF ALUMINIUM | 0.419 0.034 | 0.386 | 92.00
= SEAL PLATE RIB 23 TOP |L572.57686.200PF ALUMINIUM | 0.707 0.042 | 0.665 | 94.00
hs4 |SEAL PLATE RIB 23 TOP |L572.57688.200PF ALUMINIUM | 0.973 0.058 | 0.914 | 94.00
e BRACKET SHAFT 23 OB L572.57954.200/201PF| ALUMINIUM | 0.980 0.098 | 0.882 | 90.00
h55 |ANGLE BTM INBOARD - |L57251297200/201 ALUMINIUM | 16.500 | 1.134 | 15.366 | 93.13
557 |THROAT STRAP - L57251580200PF ALUMINIUM | 0.161 0.058 | 0.103 | 63.97
255 |BRACKET ELEC 157251591200PF . ALUMINIUM | 2.662 0.170 | 2.492 | 93.63
259 |ERACKET ELEC L57251592200PF ALUMINIUM | 3.497 0.162 | 3.335 | 95.38
St EE%PFHEMENT ANGLE, |} c7053314200/201. | ALuMINIUM | 6,160 0574 | 5586 | 90.68
961 |BRACE STRAP gg;igggggég?g/ ALUMINIUM | 0.780 0.328 | 0.452 | 57.94
e PACKER ROOT JOINT i’ggggggggg?g/ ALUMINIUM | 1.075 0325 | 0.750 | 69.76
P ?fﬁfﬁ Rt Lfsl’",3255338833222200°§; ALUMINIUM | 26.883 | 1654 |25.226| 93.85
964 |FOOT RIB 17 UPPER fgfj;gf;;&‘;l} ALUMINIUM | 23.050 | 2.526 |20.524 | 89.04
265 |BRACKET SHAFT 24 1B |L574.52775.200PF ALUMINIUM | 0.605 0.060 | 0.544 | 90.00
266 |BRACKET SHAFT 24 IB ;gg;ﬁ /227(']717131? ALUMINIUM | 1.285 0.077 | 1.208 | 94.00
67 |ANTL-FLAIL BRKT 1574.52875.200/201PF| ALUMINIUM | 0.158 0.016 | 0.143 | 90.00
63 |BRACKET SHAFT 13 L574.55726.200PF ALUMINIUM | 0.370 0037 | 0333 | 90.00
259 |ANTL-FLAIL BRKT L574.55740.200/201PF| ALUMINIUM | 0.146 0015 | 0.131 | 90.00
270 |PACKERSHAFT2418  [[O7H95742:200FR201P vy | 0260 | 0013 | 0.247 | 95.00
271 |BRACKETSHAFT. . ?;%45525877432000;2 ALUMINIUM | 2.480 0.13¢ | 2.346 | 94.60
275 |BRACKET HYD FT 5 ;5“};73.5024942009 F/20L arummviun | 1.260 0.088 | 1.172 | 93.00
Ft BODY STRAKE L57540102200/201 ALUMINIUM | 3.970 0.73¢ | 3.236 | 8151
74 |FITTING END CAP igzgg;gggggggg ALUMINIUM | 1629 0.038 | 1591 97.67
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2 L57551830200PF
[ £ ( 9, 99,
ok F_I’I"FLNG INBD FWD 15755183030 1PF ALUMINIUM 4,930 1.386 9 50.5 92.17
276 - FITTING OUTBD FWD L57551832200PF ALUMINIUM 2.655 0.200 2.455 | 92.47
L57551866200PF
T
077 |FITTING AFT SPAR 15755186620 1PF ALUMINIUM 3.020 0.288 2.732 | 90.46
L57551870200PF : = ;
978 |FITTING FWD SPAR 15755187020 1PF ALUMINIUM 2,950 0.268 2.682 | 90.92
L57551871200PF '
979 |FWD FITTING SPAR 15755187120 1PF ALUMINIUM 2.922 0.246 2.676 | 91.58
280 |FITTING 1L57551894200PF ALUMINIUM 2.326 0.332 1.994 | 85.73
9g1 |FITTING FWD INBOARD  (L57551895200PF ALUMINIUM 1.719 0.260 1.459 | 84.87
: L57551911200PF
58 |DIVE STOP 15755101 1001PF ALUMINIUM 0.910 0.038 0.872 | 95.82
: L57551912200PF : :
983 |FITTING FWD INBD 157551919201PF ALUMINIUM | . 0.354 0.032 0.322 | 90.96
L57551917200PF / :
084 |FITTING, SPOILER L57551917201PF ALUMINIUM 4.720 0.210 4,510 | 95.55
ngs |FITTING HOIST FWD L57551923200PF ALUMINIUM 4.552 0.200 4.352 | 95.61
286 |FITTING HOIST FWD L57551924200PF ALUMINIUM 2.656 0.940 1.716 | 64.61
g7 |FITTING STRUT L57551966200PF ALUMINIUM 1.701 0.044 1.568 | 97.41
TR L57552000200FF / :
ogg |FITTING FWD INBD 15755200020 1PF ALUMINIUM 2.722 0.228 2.492 | 91.62
- : : L57552001200PF / : ; e ;
289 |FITTING FW I;gqan 57552001 201PF ALUMINIUM 2.220 0.182 2.038 | 91.80
L57552004200PF / b
200 [STOF, DOOR - L5755200420 1PF ALUMINIUM 4.601 0.426 4.175 | 90.74
i ' L57552005200PF /
291 |SPIGOT PLATE, 15755200520 1PF ALUMINIUM 0.070 0.005 0.065 | 92.88
095  |LINK L57552129200PF ALUMINIUM | 0.152 0.048 0.104 | 68.36
L57552139200PF / -
293 |BRACKET L57552139201PF ALUMINIUM 6.300 0.294 6.006 | 95.33
L57552218200PF / r
T/
294 |FITTING FWD SPAR 15755221820 1PF ALUMINIUM 2.184 0. 131 2.053 | 94.00
295 |BRK'T BRACE BOTTOM  |L57552332200/201 ALUMINIUM 5.670 0.464 5.206 | 91.82
B ¢ i
296 PACEETGEAR BOX L57552391200/201 | ALUMINIUM 4.940 0.370 4.570 | 92.51
6 IMTG i
|
297 |BRACKET L57552393200 | ALUMINIUM 0.416 0.027 0.389 | 93.51
|
FT'G. ?
298 {2 0m NCE POINE SPLR L57552439200/201 | ALUMINIUM 3.650 0.260 3.390 | 92.a8
299 |BRACKET ANGLE L57552881200/201 ; ALUMINIUM 5.960 0.554 5.406 | 90.70
L57552898200PF / | :
300 |BRACKET STRUT 157550808201 PF ALUMINIUM 1.109 0.100 1.009 | 91.00
L57554237200FF / ;
301 |FITTING L5755423720 1PF ALUMINIUM 3,985 0.199 3.786 | 95.00
302 |BRACKET 157554587200/201 ALUMINIUM 1.200 0,118 1.082 | 90,17
’f e =trk ﬁ“! i
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203 |FLAP DRIVE BRACKET ig;gggg;gég?iﬁ / ALUMINIUM | 3.985 0.199 | 3.786 | 95.00
04 |FITTING OUTBD AFT fg;gggigggg?ﬁg / ALUMINTUM | 8.165 0.357 7.808 | 95.63 |
205 |FORK FITTING ASSY 1579.50701.200/201PF| ALUMINIUM | 1.666 0.117 | 1.549 | 93.00
o g;ﬁ;ﬁ;ﬂ HYD ASSYAS |, 20 51080 200PF. ALUMINIUM | 1.400 0.084 | 1.316 | 94.00
507 |BRACKET HYD L579.51140.200PF 'ALUMINIUM | 0.140 0042 | 0.098 | 70.00
408 |BRKT-HYD ASSY 1579.51149.200PF ALUMINIUM | 1.400 0.084 | 1.316 | 94.00
300 |BRACKET HYD ;15?79'51343'200}’” 201 apuMmvioMm | 3.451 0.110 | 3.341 | 96.80
410 |BRACKET 1579.51355.200/201PF| ALUMINIUM | 0.201 ois | oann ko8
411 |BRACKET HYD ;?7951909200?1?/ 2011 aLuminium | o0.582 0.041 | 0.542 | 93.00
412 |BRACKET HYD 1579.51916.202PF ALUMINIT 2.025 0.405 | 1.620 | 80.00
313 |BRACKET HYD ;379'51920'20013 F/201) arummviom | 0.582 0.035 | 0.547 | 94.00
414 |BRACKET HYD 1579.51922.200PF ALUMINIUM | 0.616 0.055 | 0.561 | 91.00
415 |BRACKET ANGLE AR EORTNAN Aty | 0773 0.054. | 0.719 | 93.00
41 |BRACKET ANGLE £o79-51927.200PF/201. prummimm | 0.672 0.040 | 0.632 | 94.00
.17 |BRACKET HYD LO79.52013.200PF/200| s ummvium | 3,747 0.112 | 3.634 | 97.00
41 |BRACKET REFUEL 1579.52071.200PF ALUMINIUM | 0.504 0.050 | 0.454-| 90.00
210 |BRACKET HYD 1579.52075.200PF ALUMINIUM | 1.383 0.138 | 1.245 | 90.00
300 |BRACKET ELEC ASSY ;;79'52168'20013” 201} aLumiNtM | 0.226 0.201 o.oés 11.00
471 |BRACKET ELEC ASSY ;?‘79'52169'20‘)}’” 201 aruminiom | 0.182 0171 | 0.011 | 6.00°
430 |BRACKET HYD L579.52213.202PF ALUMINIUM | 0.076 0.050 | 0.026 | a4.00
433 |BRACKET HYD L579.52213.204PF ALuMINTUM | 0.081 | 0053 | 0.027 | 3400
494 |PACKER 1579.52273.200PF ALUMINIUM | 0.036 0.004 | 0.033 | 90.00
305 |BRACKET REFUEL L579.52410.200PF ALUMINIUM | 0.400 0.040 | 0.360 | 90.00
496 |BRACKET HYD L579.52634.200PF ALUMINIUM | 11424 | 1142 | 10.282 | 90.00
477 |BRACKET REFUEL 1579.52929.200/201 | ALUMINIUM | 2.756 0.248 | 2.508 | 91.00
405 |BRACKET FUEL REFUEL ié;ggg gggg?ig / ALUMINIUM | 1.230 0072 | 1159 | 94.16
390 |BRACKET FUEL REFUEL t;;ggg;g}gg?;’g / ALUMINIUM | 0.974 0255 | 0.719 | 73.79
330 |BRACKET REFUEL ii;gggig;gg?gﬁ / ALUMINIUM | 1.164 0062 | 1.102 | 94.69
it
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¢ S RICT REFUEL L57950134200PF . ALUMINIUM | 0.350 0.035 | 0.315 | 90.00
- 'fB.RACKEi FUEL REFUEL |L57950136200PF ALUMINIUM o._4é3 0.044 | 0.448 | o100 |
333 |BRACKET TIE ROD APU [L57950165200PF .ALUMINIUM |-1588 | 0199 | 1388 | 87.44
434 |BRACKET PIPE SUPPORT gg;gggiggggfﬁg / ALUMINIOM. | 1617 0.048 | 1.569 | 97.04
335 |BRACKET PIPE SUPPORT i‘g;ggg iggg?ii / ALUMINIUM | 1.623 0.050 | 1.567 | 96.92
336 |BRACKET HYD tg;gg}gg;gg?gﬁ / ALUMINIUM | 18.782 | 0563 | 18219 97.00
337 |BRACKET HYD L57951067200PF ALUMINIUM | 5914 0296 | 5618 | 95.00
338 |BRACKET HYD Eg;ggigggg?ﬁg/ ALUMINIUM | - 8.607 0344 | 8.263 | 96.00
330 |HYD BRACKET L57951089200PF ALUMINIUM | 1.400 0.084 | 1316 | 94.00
4a0 |BRACKET-HYDRAULIC 157951095210 ALUMINIUM | 0.560 0.042 | 0.518 | 92.50
341 |BRACKET-HYDRAULIC' |L57951095212 ALUMINIUM | 0.700 0.042 | 0.658 | 94.00
342 |BRACKET-HYDRAULIC  |L57951005216 ALUMINIUM | 0.640 0.038 | 0.602 | 94.06
343 |BRACKET-HYDRAULIC  |L57951095224 ALUMINIUM | 0.750 0.054 | 0.696 | 92.80
244 |BRACKET HYD ig;ggiigggg?gﬁf | ALummNuM | 0341 '-_-0.034 0.307 | 90.05
345 BRACKET iggggigiggg?};/ ALUMINIUM | 5.407 0254 | 5.154 | 9531
346 - |[BRACKET HYD tiggg ;ggggg?ﬁg/ ALUMINIUM | 4.327 0.130 | 4.198 | 97.00
347 |BRACKET HYD Iﬂg;ggigiﬁ;ggg/ ALUMINTUM | 50600 | 1.044 |49.550 | 07.04 | ¥
348 |BRACKET et s 4 ALUMINIUM | 2744 | 0192 | 2.552 | 03.00
349 |BRACKET ig;ggiggggg?gg /| acummium | 2.410 694 A L saes
350 |BRACKET L57951911200PF ALUMINIUM | 0.910 0082 | 0.828 | 91.00
351 |ANGLE RIB 4 e i ALUMINIUM | 1680 | 0.104 | 1.576 | 9381
350 |BRACKET ANGLE Iﬂ??iiigﬁgfg‘fﬁ / ALUMINIUM | 1.650 0072 | 1.578 | 95.64
353 |BRACKET ANGLE ig;gg;ggggg?g/ | mummwM | osss | oor0 | 0765 | ot
354 |BRACKET ANGLE ESZSE iggggg?ﬁg / ALUMINIUM | 0.464 0.044 .| 0.420 | 90.51
355 |BRACKET E;’;ggég;ggg?ﬁg / ALUMINIUM | 4141 | 0207 | 3.934-| 95.00
356 |BRACKET. g;ggggiggg?iﬁf ALUMINIUM | 2.224 | 0036 | 2.188 | 9840
357 |BRACKET TIE ROD APU  |L57952089200PF ALUMINIUM | 1.109 | 0200 |-0.909 | 82.00
3sg |BRACKET HYD Eg;gggggggg?ig / ALUMINUM | 7762 | 0078 | 7.684 | 99.00
g
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359 |BUSH - PIA30145040200 ALUMINIUM | 0,398 0.020 | 0.378 | 94.97 =

360 |BRACKET - jpmssz;sassgzoo ALUMINIUM | 0530 | 0054 | 0.476 aner |
L 361 |BRACKET - PID53456839201 ALUMINIUM | 0530 | 0054 | 0.476 | 8oy |

362 |PLATE KEYHOLET3 - [PID57240003200 ALUMINIUM | 0.403 0.06¢ | 0339 | 841 |

363 [PLATE KEYHOLE T3 -  |PID5724000320] ALUMINUM | 0403 | 0064 | 0.330 | 4.1

364 |PLATE KEYHOLET4-  |PIDS7240006200 ALUN‘IINI- UM | 0.423 0008 | 0.325 | 76.5

365 |PLATEKEYHOLET4-  |PID5724000620] ALUMINIUM 0423 | 0098 | 0325 | 76.83

366 |HALF CLAMP - PID57450551200 ALUMINIUM | 0.405 | 0024 | 0.381 | 9407

367 |HALF CLAMP - PIDS7450552200 ALUMINIUM | 0905 | 0024 | 0287 | da0y

368 |PACKER - PID57459088200 ALUMINIUM | 0150 | 0,044 | gade | Jo.67

360 |PACKER - PID57459088201 ALUMINUM | o, 150 | 0044 | 0.106 | 70.67

470 |BRACKET PID5754023700001 ALUMINUM | 1550 | 0268 | 1.282 | s2.71 |

371 |CLEAT - PIR57250297200 ALUMINIUM | 1,091 0.088 | 1.003 | 91.93
L 370 [CLEAT- PIP57250207201 ALUMINIUM | 1,091 0088 | 1.003 | 9108
I——Sm LANDING UPPER - PI57450121200 ALUMINIUM | 0.139 | 0.066 | 0.073 | s2.50

474 |LANDING UPPER - PIF57450121201 ALUMINUM | 0,139 0.066 | 0.073 | 52.50

375 |LANDING UPPER - PIF57450132200 ALUMINIUY | 0.225 0.112 | 0.113 | 50.22

376 |LANDING UPPER - PIF57450132201 ALUMINIUN | 0225 0.112 | 0.113 | 50.22

377 |LANDING MID UPPER -  |PIF57450133200 ALUMINIU | 0,160 0.080 | 0.080 | 50.00

378 |LANDING MID UPPER - |PIF57450133201 ALUMINIUM | 0.160 | 0.080 | 0.080 | 50.00 |

479 |LANDING TOP PAN - PIF5745096120001 ALUMINIUM | 0.365 0.183 | 0.182 | 49.86

380 |LANDING - PIF5745096620001 ALUMINIUM | 0.404 0202 | 0.202 | 50.00

381 |LANDINGTOP - | [PIFS745096720001 | ALUMINIUN | 0 386 0.193 | 0.193 | 50.00

«3‘82 LANDING TOP PAN - PIFS7450968202 ALUMINIUM | 0426 | 0213 | 0213 | s0.00

. 81 LANDING TOP PAN - PIFS7450968203 ALUMINIUM | 0.426 0213 | 0.213 | 50.00

384 |LANDING TOP - PIFS745097020001 ALUMINIUM | 0.325 0150 | 0175 | 53.85 |

385 |LANDING TOP - PIF5745097020101 ALUMINIUM | 0.325 0.195 | 0.130 4o.oﬂ
| aso |PAcKER PIF57951231201 ALUMINIUM | 0.200 0.062 | 0.138 | 69.00 ,
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SPACER -

PIL28150314200 ALUMINIUM 10.200 0.370 9.830 | 96.37
388 ;BODY STRAKE - PIL57540102200 ALUMINIUM 3.970 0.734 3.236 | 81.51
389 |BODY STRAKE - PIL57540102201 ALUMINIUM | 3.970 0.734 3.236" ] 8151
390 BUSH HINGE FWD - PIL57552328200 ALUMINIUM 0.080 '0.008 0.072 | 90.00
391 |BUSH HINGE FWD - PIL57552329200 ALUMINIUM 0.080 0.010 0.070 | 87.50
392 [BRK'T BRACE BOTTOM - |PIL57552332200 ALUMINIUM 5.670 0.464 5.206 9‘1.82
393 |BRKT BRACE BOTTOM - |PIL57552332201 ALUMINIUM 5.670 0.464 5.206 | 91.82
394 ﬁ?gc_KET GRR o9 PIL57552391200 : ALUMINIUM 4.940 0.37/0 4.570 | 92.51
305 sgéc_KET UPARBOR ‘ PIL575523é'1201 ALUMINIUM 4.940 0.370 : 4.570-92.51
396 |BRACKET - PIL57552393200 ALUMINIUM 0.416 0.027 0.389 | 93.51
397 |FT G. HINGE POINT PIL57552439200 ALUMINIUM 3.650 0.260 3.390 | 92.88
39g |FT G. HINGE POINT PIL57552439201 ALUMINIUM 3.650 0.260 3.390 | 92.88
399 |BKT CONROD FWD PIL57552483200/201 ALUMINIUM 6.006 0.464 5.542 | 92.27
400 |BKT CONROD AFT PIL57552484200/201 ALUMINIUM 4.580 0.360 4.220 | 92.14
461 BKT ANGLE - - PIL57552881201 ALUMINIUM 5.960 0.554 5.406 | 90.70
400 |(EDGE BEAM ] PIL57553246200 ALUMINIUM 72.070 5.960 66.110 | 91.73
403 |EDGE BEAM - PIL57553246201 ALUMINIUM 72.070 5.960 66.110 | 91.73
404 STIFFNER BEAM - 1PIL57553247200 ALUMINIUM 54.600 5.200 49.400 | 90.48
405 |STIFFNER BEAM - PIL57553247201 ALUMINIUM 54.600 5.200 49.400 | 90.48
406 |EDGE BEAM BKT 3 PIL57553363200/201 ALUMINIUM 10.600 0.646 9.954 | 93.91
407 |BRACKET - PIL57554587200 ALUMINIUM 1.200 0.118 1.082 | 90.17
408 |BRACKET - PIL57554587201 ALUMINIUM 1.200 1 0.118 1.082 | 90.17
409 |FAIRING BRKT PIL57555456200/201 . . ALUMINIUM 9,170 0.734 8.436 . 92.00

The percentage of scrap for the aforementioned products is in the range of 1.65% - 99.17%.

éuMan' I{ Zoa et
iman.S.Rajul,

= Asst. Director (Mech.)
',j'r. Fava IIZ z u—’7~"" 4 :
DIRECTOR *

MSME DI, BAN
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No: 7/4/17/TS | 2
Ministry of Commerce & Industry
@ Department of Industrial Policy & Promotion
(Technical Support)
Udyog Bhawan, New Delhi
Dated, the 0]r‘[May, 2018

2 OFFICE MEMORANDUM

Subject: Amendment of Norms against AA No. 0310807591 dt. 02.09.2016 issued
to M/s Larsen & Toubro Limited.

Ref: DGFT.LD. Note No.01/80,/050/00412/AM-17/DES-1/925 dated 14.3.2018

Based on the firm's representations dated August 28/September 22, 2017
& May 8, 2018, this office has No Objection to the amendments in the
descriptions of items at SI. No. 3 and SI. No. 7 of the Import List under the subject
Authorization as requested for by the applicant.

This issues with the approval of Technical Adviser (Boiler).

(Sundeep Chauhan)
Development Officer

Tel: 3200
To 4 5 .
Directorate General of Foreign Trade T ‘
(Sh. S.K. Panigrahi, E.O.) I :
Udyog Bhawan, New Delhi &F : { ik

2
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% @ LARSEN & TOUBRO

LIC:LUT:1171:TM " August 28, 2017/ Seff). 22,2013

The Directorate General of Foreign Trade s

(DES 1)

Udyog Bhavan,
Maulana Azad Road
New Delhi 110 011

Dear Sir,
Amendment in ratified norms - Advance Authorization No.
0310807591 dated 2.9.2016.
Your File No.01/80/050/00412/AM17

We thank you for ratifying the norms in respect of above authorization vide minutes of meeting No.
2/80-ALC2/2017 dated 25.4.2017.

We would like to draw your attention to Sr. No. 3 and 7 of Import list under the subject Authorization for
reconsideration as follows :-

Ratified description

Sr. |  Item description by NC on Revised description Remarks
No. 25.4.2017 '
- Stainless Steel | Stainless Steel | Stainless Steel | We request you to grant actual
Plates- Spec- | Plates-Spec- Plates- spec- | thickness viz. STAINLESS
3 | SA240M/SA240 SA240M  /SA240- | SA240M/SA240 STEEL PLATES- SPEC-

SA240M/SA240 - 8-130 mm
Thick

above 70 mm thick | 8-130 mm thick

Formed head in 2 Forged head in 2 Formed head in 2 Due to typographical error
halves, Test halves, halves, while printing the ratified
coupons- Spec- Test coupons- Test coupons- Spec- | norms forged Head was

7 SA542M/SA542 Spec- SA542M/SA542 mentioned instead of formed
SA542M/SA542 Heads. Request you to correct

the same to read as FORMED
HEAD IN 2 HALVES, TEST
COUPONS

In view of the above, we request you to send your recommenations to the O/o ADGFT, Mumbai for the
following :

» Description of Sr. No. 3 of List of Goods to read as Stainless Steel Plates-Spec-SA240M/SA240 8-
130 mm Thick.

e Description of Sr. No.
SA542M/SA542.

7 of List of Goods to read as Formed Head in 2 Halves, Test Coupons-Spec-

Yours faithfully,

Thanking you,
‘ for LARSEN & TOUBRO LIMITED

AITONDE)

Encl: As above neral Manager

e’ DIPP— Nero Deths

\

Larsen & Toubro Limited ; Registered Office:
Powai Campus, P O. Box 8901, Mumbai - 400 072. INDIA L&T House, N. M. Marg
Ballard Estate

Tel: +97 22 6705 0505  www.Larsentoubro.com

CIN - L99999MH 1946PI CON4 768 Mumbai - 400 001, INDIA

P o
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F.No.2/BH-3/AA-6463+3/2018 TSW(B)
Department of Heavy Industry
Udyog Bhavan, New Deilhi

DES-1 ID No. 01/80/50/118/AM12/DES-1
Subject : AA No. 0410124735 dated 08/6/2011 BHEL Chennai.

Export product (EP)

Piping system for 1X250 MW New Perali power plant.

Input

For Item 1, reduction in gty from 490 MT-478 MT.

Item 2, reduction in gty from 310 MT-290 MT.

Itern 4- net to net gty in numbers with accountability clause without any wastage.
Rest of the items are deleted, not being part of Export Product

This issue has the approval of JS.

DSE-1 may take a view.

SR

(K.K.Tiwari)
Industrial Adviser
Dy DGFT , DES-1
F.No.2/BH-3/AA-6463+3/2018 dated 04/09/2018
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: i : Government of India
H&3T, (‘i% d HEgH IEH JATAHY

Ministry of Micro, Small & Medium

iade
wrwAn v

. B Govemment of ind:.
R R é ary HYTH, T T R — Enterprises
Wl TR alaifire e, t §lm! ga; MSM'EPevelo;()imex.ﬂl énlstlitute,
dieiR- 560010 MICRO, SMALL & MEDIUM £4 | ERPRISC S Rajajinagar Industrial Estate,
Y&, Y Qd wor g Bengaluru-560 010

OUR STRENGTH » 8491/ wifay

Phone 080-23151581/82/83  Fax: 080-231445G6 Toll Free - 1800-180-6763
¢-mail: dedi-bang@dcemsme. gov in- Website: www.dcmsme.gov in, www msmedibangalore. gov.in, www.udyogaadhaar gov.in

No 156[772617_1%73'16?\79_{4 Date: 16-06-2017
To. jj_____d“"d
- M/s.Rewdale precision Tools Pvt. Ltd.

No.484, B&C, 4th Phasc, Peenya Industrial Area, Bangalore-560058
Sub: Valuation Report on percentage of Scrap — reg

V7

Ref: (1) CSEZ Itr No.1/43/2008: EOU: CSEZ/696
(2) Unit’s application dt 01 06. 2017

Please find enclosed herewith a copy of the valuation ~eport on percentage of scrap based on
mspection of the manufacturing of the components as - pecified.

Yours faithfully

oA~

(S N Rangaprasad) '
Director

Enel: As above

f("?opy. to: ']‘he. Asst. Development Commissionm{ (/o the Development Commissioner,
(jochxll Special Economic Zone, Govt. Of Indif, Min wiry of Commerce and Industry, SEZ -
Bhavan, No. 120-C, EPIP, Whitefield, Bangafore — 561 066 — for Information.




VALUATION REPORT WITH PERCIENTAGE OF SCRAP

M/s Rewdale precision Tools Pvt. Ltd. No 484, B&C 4™ Phase, Peenya Industrial Area,
Bangalore-560058, a 100% Export Oriented Unit requested MSME Development Institute,
Bangalore-560010 to provide a technical report regarding the process wastage as required by
CSEZ Authorities to fix the norms and hence the report. !

I Name and Address of the Unit / | M/s.Rewdale precision Tools Pvt. Ltd.
Factory No.484, B&C 4" Phase, Peenya Industrial
S NG Area, Bangalore-560058
2| Date of Inspection 16 - 06 -2017 ‘
3 Registration No. & Date ROC No. 4911/1982, dt! 28.08.1982
S CIN - U29222K A1982PTC004911
4| Constitution of the Firm Private Limited Company
5 Year of Establishment / Establishment : 28.08.1982
| Production Production - 01-07-1984
6 Product to Manufacture - Machine Collets, Collets Chucks, Tool
SR R _ Holders,Pullstds
7 Power Load allotted and Allotted © 300KVA
| connected e Connected  : 225KVA
8 Employment Potential Engineers : 01 No.
: Supervisors - 01 No.
Skilled Workers : 50 Nos.
Unskilled workers - 01 No.
yETeE A Administrative Staff : 18 Nos.
2] Name of Inspecting Officer | Shri K. Shivappa
Asst. Director(Mech)
SR el MSME-DI, Bangalore — 560 010

BRIEF DETAILS :

The unit M/s Rewdale precision Tools Pvt Ltd. No.484,B&C 4" Phase, Peenya Industrial
Area, Bangalore-560058, is a private limited company an 100% EOU engaged in the
manufacture of Tool Holder and its accessories like Machine Collets, Collets Chucks, Tool
l'lc?ldf:rs, Pullstuds as per approval letter No.1/17/1991 "'EOU:CSEZ/942 dt.18-6-2014. The
umit 1s procuring from local market raw materials like steel in the shape and size of round
rods tha.t are used in the manufacture of various precision machined components for
engimeering applications for their end products, which are exported.

Tlfere is various machining operation using state-of-tho art in house machines like multi
spindle/multi purpose/CNC turning/Drilling machine. Etc. The major operation involved are
rough and finishing, turning' operation, facing, parting, threading, drilling, chamfering etc as
per the drawing and specifications provided by their customers. The bars are used with an
average standard length of maximum 5 / 3 meters. These bars are inserted into the multi
spindle machine and based on the drawings the comonents are machinéd. Since each
component has to be parted from the bar, a parting tool o' approx 3 mm width (cutting point)
IS usqd for parting/cutting ecach component. The collet clamps the bar tightly during the
machining process. Hence, every bar that is fed into the machine has an end portion which
always remains when the end of the bar is reached anc is unmachinable as it has nothing

behind it for the collet to clamp. This end portion is wastzse.
it favececsp ], SHIVAFPA
¥ {Mech.)

Yeram [duw (W) Asel. Diredtor
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During the above process scrap of the above materials gets generated Further, finished
products are checked for dimensional accuracy with standard sophisticated measuring
cquipments like snap gauge, profilometers, thread plug/ring/plain ring gauge to meet the
requirement of the standard dimension. Finally, marking of the parts with part Number,

vendor code 1s done before final packing in polythene covers wrapped in the bubble sheet
into carton box.

OBJECTIVE :

The objective of this réport is to assess the wastage of processing (from raw material to
finishing product) technically termed as “SION” (Standard Input — Output — Norms).

OBSERVATIONS AND CALCULATION :

During the inspection as per the finding in Annexure “A” SI. Nos. 1 to 2 the percentage of
Steel Rods En 36B Steel Round Bars Scrap generated in process is from 67.6% to 69.2%
depending on the type of the product it was weighed individually. The required raw material
has been assessed as per the drawing of the relevant part on the prescribed software.

SLN | Product | Name of Raw | Minimum Scrap FMaximum Scrap | Average of
0: =} Material | Percentage Percentage Scrap
1. | Refer Steel -Rods 67.2% 69.2% 68.85%
Annexure-“A”
|| for details e

The calculations have been made and it is arrived that the average percentage of scrap
generated from Steel Rods, works out (Refer enclosed Annexure “A”, for details).

%smv Pa)
Asst. Director (Mech)
MSME-DI, Bangalore — 10.
. [eEmr K. SHIVAPRA
MR Fitww (7ifiw) Asst Director (Mech.)
' HIKA WREGHW Government of Indla
Fart i S, Y T A 9O KA Ministry of MSME

: 7 T T U § T HEUT MSME Devslopment Institute
(S.N. Rangaprasad) TR, 3TR-90 Rajafinagar, Bangelore-10
DIRECTOR

MSME-DI, Bangalore-10
URLYE. UIRIE SN, FARGAPRASAD
fRa Director
SR WER Governmem of Indis
4, T eI g b i
TR
Gl EER 8 P00 Yo,

it inatituls

e oLt



M/s.Rewdale Precision Tools Pvt. Ltd. No.484, B&C, 4th Phase,

ANNEXURE-A

Peenya Industrial Area, Bangalore-560058

RECOMMENDATION AND VALUA'f[ON OF PERCENTAGE OF SCRAP

oo

| Scrap | Averag |
Wt of raw | Finished | weight | e scrag
I matenal + goods | including | in% |
Part Description Part No. Raw Material End fitting | weight in End e
consumed Gms. material | |
per part in .| Rejection
Gms. (Gms.).
ull studs(SK40) | Drawing No.50-01-00-1-00 Steel RodsEn36B @24 X60L 216 70 146 67.6%
ull studs(SK50) | Drawing No.50-01-00-5-00_ Steel RodsEn36B @37X80L 683 210 473 69.2% |
Total 899 280 619 68.85% |

_(.NAIL ,._.’7

(S.N:Rangaprasad)
Director
TATH. TIARG S.N. RANGAPRAGAD
fEs Directar
HIRA XRPTR Government of lndia
1, O & HeM 3N Blerg Ministry of MSME
T O § RTA STUR MSME Development s

walg. %

s 4
T
iy

GHETR, e R0 DR, S

( K. Shivappa)
———Asst.-Director-{-Mech-) -~

@, [frewy K. SHIVAPRA
BT (us (Wifiw) Asst Director (Mech.)
 HRT W@ER Governmant of indls
G, O 970 O AR Ministry of MSME
T T U § AT HET MSME Development Institrie
, ¥9R-90 Rsjsiinagar, Bangalore-10
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Ministry of Heavy Industries & Public Enterprises

Subject: DGFT ID- 01/80/50/00823/AM12/DES-1/480 dated: 29.11.2018

mohnaal ease SNe 29\3
e :

i

Department of Heavy Industry
HEI Division
OFFICE MEMORANDUM

Page 1 of 1

AA No 0310682257 dated 16.02.2012 of Echaar Equipment . Thane. The information

provided by the DES-I has been examined and following is recommended :

Export item (Sl No. as
per AA)

Input quantity

Export item 1

item-1 -2.11 kg/kg contain in each EP

Export item 2

item-2 and 3 -2.9 kg/kg contain in each EP

Export item 3

item- 4 - 2.1 kg/kg contain in each EP

Export item 4

item- 5 -1.75 kg/kg contain in each EP

Export item 5

item- 6 -2 kg/kg contain in each EP

Export item 6

item- 7-1.63 kg per kg contain in each EP

Item 8 -1.75 Kg per Kg contain in each EP.

Export item 7

Ttem- 9 -1.63 kg per kg contain in each EP

Item 8 -1.75 Kg per Kg contain in each EP.

Export item 8

item-11 -2.23 kg/kg contain in each EP

Export item 9

item-12 -2.15 kg/kg contain in each EP

This issues with the approval of competent Authority.

Dy. DGFT, DES-I

Deptt. of HI, UO NoDES-1/ECHA/WTU-1-2018-HEI

13.12.2018

https://mail.gov.in/iwc*static/layout/main.html‘?langZen-IN&3 .0.1.2.0 15121607&

(K.K. Tiwari)
Industrial Adviser

dated

13-12-2018
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Department of Industrial Policy & Promotion
(TS Section)

Subject: 0310809807 dated 14.12.2016- Ms Kelvion India Pvt. Ltd. Pune- Reg.
Ref.: DGFT No.: DGFT ID,N0.01/80/050/00514/AM17/DES-1/121 dt. 30.5.2018
Based on the information provided by the applicant, norms are recommended as under:

1. The Net Empty weight of the export item no. 1 may be specified as 14820.74 Kgs
(6811 Nos).

2. The Net Empty weight of the export item no. 2 may be specified as 17340.4 Kgs
(6835 Nos).

3. Quantity of import item at Sl. No. 1 may be allowed as 15561.78 Kgs. as 1.05 Kgs./kg.
content in the export product after taking 1/3" recovery from scrap.

4. Quantity of import item at SI. No. 2 may be allowed as 18883.7 Kgs. as 1.089 Kgs./kg.
content in the export product after taking 1/ 37 recovery from scrap.

Norms committee may take a view.

‘ﬂ ¢
(Sundeep Chauhan)

Development Officer

Norms Committee | (Md. Mul "’\: w ) hr. O CFT
DIPP No.7/17/2018-TS dated 19/09/2018 °

Signature Not Verified

Digitally sig@y SUNDEEP

CHAUHAN
Date: 2018.09.2 :06:29 IST
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». - Subject: letter for Ratification of norms of Lic no. 0510367680 Date: 11/27/18 03:24 PM
To: K P Singh <nc1.dgft@nic.in>
Cc: saurabh ranjan <saurabh.ranjan@meity.gov.in>

Lic no. 0510367680.pdf (77kB)

Dear sir,
Please find the attached.
Regards

Rahul Verma
Ministry of Electronics and Information Technology

https://mail.gov.in/iwe static/layout/shell.html?lang: en-US&3.0.1.2.0 15121607

Page 1 of 1

From: Rahul Verma <rahulverma.r@nic.in>

11/28/2018
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Ministry of Electronics & Information Technology

ot e fesae, 6,4t St 3 wfererar, 73 faeefi-110003
Electronies Niketan, 6, C G O Complex, New Delhi-110003
Website: www.meity.gov.in

= ferrieh
i W-27/9/2014-1IPHW Date....19.11.2018.........
0 e i s S e

Subject: Ratification of norms in terms of Para 4.7 of HBP. (Vol.1) in respect
of Advance Authorization No. 0510367680 dated 7.10.2013 issued in
favour of M/s. VSM Venture Control System (P) Ltd. Noida.

Reference DGFT I.D No. 01/80/050/00349/AM14/DES-1/1163 dated
31.01.2014 seeking comments of MeitY on the application of M/s. VSM Venture

Control System (P) Ltd. Noida for ratification of the norms for the export of
“Static Convertor System”.

2 In this regard, it is stated that the Comments of MeitY have already been

forwarded vide communication dated 19.05.2015. A copy of the same is enclosed
here with for reference please.

OlC
Jefler Tesued \
on Qd”/lg (Asha Nangia)

Director
Tel:-24301268
Email-anangia@meity.gov.in

Shri Sanjeev Kumar Kala

FTDO
O/o DGFT
Udyog Bhavan
New Delhi
mae O :
- . . s
F;.‘io{n{'f.ff ‘ ELECTRONICS INDIA
6 WY T o 3 Billion Nesck Mdion Chips
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Government of India
Ministry of Communications and Information Technology
Department of Electronics and Information Technology
Electronics Niketan, 6, CGO Complex
New Delhi-110003

Sub: Ratification of norms in terms of Para 4.7 of HBP. (Vol.1) in respect of Advance
Authorization No.0510367680 dated 7.10.2013 issued in favour of M/s. VSM
Venture Control System (P) Ltd. NOIDA

Reference DGFT 1D. No. 0 l/80/050/00349/AM14/DES—1/1 163 dated 31.01.2014.
vide which comments of this Department have been sought on the above mentioned application
of of M/s VSM Venture Control System for export of « Static Convertor System”.

2 The FOB value of export is Rs. 23,232,000.00 (US$ 352.000.00) and CIF value of Import
is Rs 3,639,641.60 (US$ 55,146.08).

3. The application has been examined in the Department of Electronics and Information
Technology from technical angle. The items proposed for import are essential to assemble the
products to be exported. This Department recommends ratification of norms of advance
authorization on net to net basis with accountability clause on “Nil” wastage.

(Asha Nangia)
Director
Shri Priya Ranjan, FTDO. O/o DGFT, Udyog Bhavan, NewDeln
DIT U.O. No. W-27/9/2014-IPHW dated 19.05 2015
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Ministry of Electronics & Information Technology
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Electronics Niketan, 6, C G O Complex, New Delhi-110003
Website: www.meity.gov.in
W-27/9/2014-IPHW \
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Subject: Ratification of norms in fél"ms of Para 4.7 of HBP. (Vol.1) in respect
of Advance Authorization No. 0510367680 dated 7.10.2013 issued in
favour of M/s. VSM Venture Control System (P) Ltd. Noida.

Reference DGFT I.D No. 01/80/050/00349/AM14/DES-1/1163 dated
31.01.2014 seeking comments of MeitY on the application of M/s. VSM Venture
Control System (P) Ltd. Noida for ratification of the norms for the export of
"Static Convertor System”.

2. In this regard, it is stated that the Comments of MeitY have already been
forwarded vide communication dated 19.05.2015. A copy of the same is enclosed
here with for reference please.

(Asha Nangia)
Director

Tel:-24301268
Email-anangia@meity.gov.in

Shri Sanjeev Kumar Kala
FTDO

O/o DGFT

Udyog Bhavan

New Delhi

<7 o
2 Digital India i

e ELECTRONICS INDIA
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£ ~  Advance Licence No. 0710106920 Dated 10.11.2014

S Mo -2 W2

Sl. No

Export Product

Average Net
Weight of
each Export
Product in Kgs

(Model and
description)

Import Raw material /
components used for
manufacturing

Import
allowed

Wastage

Col

1 No 439A4014-7

Power Cabinet
(Metal and
mposite) Pt

59.0

Aluminium Plate
31.75 mm Thickness -7050-T7451,
AMS 4050-ARAP00046

1185

708.2424

Aluminium Plate
38.1 mm Thickness-7050-T7451,
AMS 4050-ARAP00071

537

434.8102

Aluminium Plate
44.45 mm Thickness-7050-T7451,
AMS 4050-ARAP00067

1963

983.9779

Aluminium Plate
50.8 mm Thickness-7050-T7451,
AMS 4050-ARAP00068

2031

904.9505

Aluminium Plate
63.5 mm Thickness-7050-T7451,
AMS 4050-ARAP00055

1386

425.724

Aluminium Sheet

1.6 mm Thickness-2024 -T3
BARE(AMS-QQ-A-
250/4),ARAS00003

10.8

Aluminium Sheet

1.27 mm Thickness-2024 -T3
BARE(AMS-QQ-A-
250/4),ARAS00002

85

205.1696

Aluminium Sheet
1.27 mm Thickness-2024 -TO
BARE(AMS-QQ-A-

465.1132

Pt No 439A4014-8

Power Cabinet 59.5
(Metal and

Composite)

Aluminium Plate
31.75 mm Thickness -7050-T7451,
AMS 4050-ARAP00046

1265

737.7483

Aluminium Plate
38.1 mm Thickness-7050-T7451,
AMS 4050-ARAP00071

537

434.8102

Aluminium Plate
44.45 mm Thickness-7050-T7451,
|——AMS 4050-ARAPQ0067

1963

983.9779

Aluminium Plate
50.8 mm Thickness-7050-T7451,
AMS 4050-ARAP00068

2031

904.9505

Aluminium Plate
63.5 mm Thickness-7050-T7451,
AMS 4050-ARAP00055

1386

425.724

Aluminium Sheet

1.6 mm Thickness-2024 -T3
BARE(AMS-QQ-A-
250/4),ARAS00003

10.8

Aluminium Sheet

1.27 mm Thickness-2024 -T3
BARE(AMS-QQ-A-
250/4),ARAS00002

85

Aluminium Sheet
1.27 mm Thickness-2024 -T0
BARE(AMS-QQ-A-

250/4),ARAS00002

S Ao g '(r’/ﬁv/ SLI'(B
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-~ Subject: Fwd: AA No 0310813834 dtd 07.06.17 Date: 12/04/18 03:42 PM
To: K P Singh <nc1.dgft@nic.in> From: Kanwalinder Singh Sodhi <kanwalinder.sodhi@nic.in>

Sir

This is in reference to the PH dtd 16.11.18 for subject AA. During PH M/s UTP was asked to submit certain documents
which have been forwarded to his division by DGFT for scrutiny. As per the documents submitted, M/s UTP has exported
32402 nos of elements containing part number 422-504/422-505 out of 96400 nos . M/s UTP has requested to add a part
number 464-3462/559-6446 to the subject AA citing change order received from client. M/s UTP has attached e-mail from
M/s Caterpillar stating change in design and corresponding change in part nurnber. Due to change in design an additional
manufacturing step has been added in the new part number because of which the new link is lighter by 300 grams or 0.3
kg. One element consists of two links, one pin, one bushing and two seals.

Accordingly the new export weight of links works out to be

32402*4*2 = 259216 kg
—63998*3-7*2 = 473585.2 kg
Total 732801.2 kg.

- Therefore the total net weight of LH & RH of Elements in export product description may be amended to 732801.2 kg and
’ part number 464-3462/559-6446 added to description of export product.

eh As M/s UTP has stated that they will not claim extra wastage the duty free import may be restricted to 732801.271.353 =
991480 kgs.

Rest all the components can be used in the new links except Sno 1 and Sno 3 which will be imported separately by M/s
UTP after payment of duty. As M/s UTP has already imported all the components and has only exported 32402 nos.
Therefore quantity of Sno 1 and Sno 3 of import may be restricted to 32402 and 670 respectively.

Committee may take a view.

Regards

https://mail.nic.in/iwe  static/layout/shell.html?lang=en-US&3.0.1.2.0 15121607 12/4/2018



g L4 l

Subject: Re: Fwd: AA No 0310813834 dtd 07.06.17
To: Kanwalinder Singh Sodhi <kanwalinder.sodhi@nic.in>,
K P Singh <nc1.dgft@nic.in>
Date: 01/07/19 07:05 PM
From: Kanwalinder Singh Sodhi <kanwalinder.sodhi@nic.in>

Sir

In reference to the trailing mail the following is stated

Duty free import restricted to 991480 kgs is for Sno 8 of items of import.
regards

K.S.Sodhi

On 12/04/18 03:42 PM, "Kanwalinder Singh Sodhi" <kanwalinder.sodhi@nic.in> wrote:

Sir

This is in reference to the PH dtd 16.11.18 for subject AA. During PH M/s UTP was asked to submit certain documents which
have been forwarded to his division by DGFT for scrutiny. As per the documents submitted, M/s UTP has exported 32402 nos
of elements containing part number 422-504/422-505 out of 96400 nos . M/s UTP has requested to add a part number 464
3462/559-6446 to the subject AA citing change order received from client. M/s UTP has attached e-mail from M/s Caterpillar
stating change in design and corresponding change in part number. Due to change in design an additional manufacturing step
has been added in the new part number because of which the new link is lighter by 300 grams or 0.3 kg. One element consists

of two links, one pin, one bushing and two seals.
Accordingly the new export weight of links works out to be

3240274*2 = 259216 kg
63998*3.7*2 = 473585.2 kg
Total 732801.2 kg.

Therefore the total net weight of LH & RH of Elements in export product description may be amended to 732801.2 kg and part
number 464-3462/559-6446 added to description of export product.

As M/s UTP has stated that they will not claim extra wastage the duty free import may be restricted to 732801.2*1.353 =
991480 kgs.

Rest all the components can be used in the new links except Sno 1 and Sno 3 which will be imported separately by M/s UTP
after payment of duty. As M/s UTP has already imported all the components and has only exported 32402 nos. Therefore
quantity of Sno 1 and Sno 3 of import may be restricted to 32402 and 670 respectively

Committee may take a view.

Regards

https://mail.nic.in/iwe  static/layout/shell.html?lang=en&3.0.1.2.0 15121607 1/8/2019
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Subject: Fwd: AA No 0310819089 dtd 12.02.18 Date: 12/04/18 03:43 PM
To: K P Singh <nc1.dgft@nic.in> From: Kanwalinder Singh Sodhi <kanwalinder.sodhi@nic.in>

"‘

Sir

This is in reference to the PH dtd 16.11.18 for subject AA. During PH M/s UTP was asked to submit certain documents
which have been forwarded to his division by DGFT for scrutiny. As per the documents submitted, M/s UTP has NOT
exported any element containing part number 422-504/422-505 out of 96400 nos . M/s UTP has requested to add a part
number 464-3462/559-6446 to the subject AA citing change order received from client. M/s UTP has attached e-mail from
M/s Caterpillar stating change in design and corresponding change in part number. Due to change in design an additional
manufacturing step has been added in the new part number because of which the new link is lighter by 300 grams or 0.3
kg. One element consists of two links, one pin, one bushing and two seals.

Accordingly the new export weight of links works out to be

96400*3.7*2 = 713360 kg

@ Therefore the total net weight of LH & RH of Elements in export product description may be amended to 713360 kg. and
part number in export item may be amended 464—34625359—6446.

O As M/s UTP has stated that they will not claim extra wastage the duty free import may be restricted to 713360%1.353 =
%) 965176 kgs.

Rest all the components can be used in the new links except Sno 1 and Sno 3 which M/s UTP has requested to add in
import list. Description ofSno\band Sn@of items of import may be changed to 090CX21 and 090CX23 respectively
Committee may take a view (2

Regards

k.S.Sodhi

-
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Subject: Re: Fwd: AA No 0310819089 dtd 12.02.18
To: Kanwalinder Singh Sodhi <kanwalinder.sodhi@nic.in>,
K P Singh <nc1.dgft@nic.in>
Date: 01/07/19 07:08 PM
From: Kanwalinder Singh Sodhi <kanwalinder.sodhi@nic.in>

Sir

in reference to the trailing mail the following is stated

Duty free import restricted to 965176 kgs is for Sno 8 of items of import.
regards

K.S.Sodhi

On 12/04/18 03:43 PM, "Kanwalinder Singh Sodhi" <kanwalinder.sodhi@nic.in> wrote:

Sir

This is in reference to the PH dtd 16.11.18 for subject AA. During PH M/s UTP was asked to submit certain documents which
have been forwarded to his division by DGFT for scrutiny. As per the documents submitted, M/s UTP has NOT exported any
clement containing part number 422-504/422-505 out of 96400 nos . M/s UTP has requested to add a part number 464-
3462/559-6446 to the subject AA citing change order received from client. M/s UTP has attached e-mail from M/s Caterpillar
stating change in design and corresponding change in part number. Due to change in design an additional manufacturing step
has been added in the new part number because of which the new link is lighter by 300 grams or 0.3 kg. One element consists

of two links, one pin, one bushing and two seals.
Accordingly the new export weight of links works out to be

96400*3.7*2 = 713360 kg

Therefore the total net weight of LH & RH of Elements in export product description may be amended to 713360 kg. and part
number in export item may be amended 464-3462/559-6446.

As M/s UTP has stated that they will not claim extra wastage the duty free import may be restricted to 713360%1.353 - 965176
kgs

Rest all the components can be used in the new links except Sno 1 and Sno 3 which M/s UTP has requested to add in import
list. Description ofSno 1 and Sno 3 of items of import may be changed to 090CX21 and 090CX23 respectively

Committee may take a view

Regards

k.S.Sodhi
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Subject: Correction: AA No 0210153535 dated 14.01.2011 of JMT Auto Date: 12/21/18 09:43 AM
Kolkata. From: "HEI Division, DHI" <divhei-dhi@gov in>

To: Norm Committee | DGFT <nc1.dgft@nic.in>

Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
HEI Division

OFFICE MEMORANDUM

Subject: DGFT ID- 01/80/50/00772/AM19/DES-1/582 dated 18.12.2018
AA No 0210153535 dated 14.01.2011 of JMT Auto Kolkata.
DES-1 may endorse all the part numbers in export product as mentioned in export invoices.
(K.K. Tiwari)
Industrial Adviser

Dy. DGFT, DES-I

Deptt. of HI, UO NoDES-1/JMTA/REP-1-2018-HEI gated 20.12.2018

- Original Message --------
From: "HEI Division, DHI" <divhei-dhi@gov.in>
Date: Dec 20, 2018 6:55:13 PM
Subject: AA No 0210153535 dated 14.01.2011 of JMT Auto Kolkata.
To: Norm Committee | DGFT <nc1.dgft@nic.in>

Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry
HEI Division
OFFICE MEMORANDUM
Subject:DGFT ID- 01/80/50/00772/AM19/DES-1/582 dated 18.12.2018

AA No 0210153535 dated 14.01.2011 of IMT Auto Kolkata.

DES-1 may endorse all the part numbers in export productsvsces ax mevdioned

SJWPPUVBP %}Hg ' (K.K. Tiwari)
fgiirsteec==s Industrial Adviser

Dy. DGET, DES-I

https://mail.nic.in/iwe static/layout/shell.html?lang en&3.0.1.2.0 15121607 1/4/2019



